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authority to restore the words. That is
quite clear so far as the procedure is con-
cerned. So, it is no use approaching the
Chairman about this particular case. You
can approach the Chairman to allot time
for a discussion on the working of the cur-
rent rule and practice.

SHRI BHUPESH GUPTA : What do
you do now ?

SHRI M. N, KAUL : The House should
express its opinion on the present rule on
an appropriate motion before it.

(Interruption by Shri Bhupesh Gupta)

MR. DEPUTY CHAIRMAN : Order,
please. 1 am standing now. It is rather an
unfortunate thing that this has been dis-
cussed in this House. As pointed out by
some hon’ble Members, there ate two dis-
tinct issues. The first issue is whether
the hon’ble Members can criticise the
Judges of the Supreme Court. And the
second issue is what should be done when
once a ruling has been given by the presiding
officer here. 1 do not want to go into the
first question. But so far as the second
question is concerned, I feel that the matter
should not have been discussed in this Ho-
use regarding the ruling given by the pre-
siding officer. I remember Mr. Niren
Ghosh had been to the Chamber and the
Chairman wanted fo discuss that matter
with him. In spite of ¢that he has tried to
raise this question here. I do not think this
is desirable. We all believe in parliamen-
tary democracy. As Members of Parlia-
meht, I think, we are striving to foster par-
liamentary democracy in this country, If it
is the desire of the hon’ble Members and if
it is their endeavour that parliamentary
democracy should flourish in this country,
it is their responsibility also that they should
try to create good and healthy conventions.
It is not desirable to question the ruling
given by the presiding officer. By doing so
we will be creating very bad precedents and
it will be harmful to parliamentary demo-
cracy.

SHRI DAHYABHAI V. PATEL : What

about the use of parliamentary democracy
to subvert democracy ?

MR. DEPUTY CHAIRMAN : Therefore,
if at all any person feels aggrieved by any
ruling given by the presiding officer, the
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normal course would be for him to approach
the Chairman and, in consultation with the
presiding officer at that time to discuss the
whole matter and to get it settled. It is
not desirable that the rulings of the presiding
officers should be discussed in this House.
I hope this will not be treated as a prece-
dent but only as a sort of exception. I
hope no such ruling would be debated
and discussed in this House in future.

The House stands adjourned till 2-15
P. M.

The House then adjourned for
lunch at nineteen minutes past
one of the clock.

The House reassembled after lunch at
fifteen minutes past two of the clock, MR.
DEeruTY CHAIRMAN in the Chair.

MOTION OF THANKS ON THE PRESI-
DENT'S ADDRESS—contd.

SHRI G. A. APPAN (Tamil Nadu) :
Mr. Deputy Chairman, Sir, while taking
part in the discussion on the Motion of
thanks to the President for his Presidential
Address I have to bring to the notice of the
Government through you, Sir, the following
salient points which may not be, or might
not have been, covered by other speakers.
People rightly or wrongly speak about
democracy, social democracy and social-
ism. Whether they are honest or not is to
be seen by the fruits the people and the so-
ciety have got up to now. What is demo-
cracy ? Democracy is the best form o
Government, by a Government which in-
tervenes or rules the least. A  true
democratic Government is one which is
ruled by the people, for the people and of
the people. Is it true of our democracy ?

SHRI DAHYABHAI V. PATEL : (Gu-
jarat) ;: No.

SHRI G. A. APPAN : I would say an
emphatic “No”. Why ? You know the
value of our Indian currency has become so
cheap and the purchasing power of our In-
dian currency has fallen so low, to an extent
of barely 5 per cent compared to the 1939
price level in respect of most commodities.
Many people simply compare the prices
of 1950 with the prices of 1969 That is
a false notion of economic principle of phi-
losophy.
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Now, Mr. Deputy Chairman Sir, the mtni-
mum needs of the people will have to be
met by every government worth the name.
What are the minimum necds ? No doubt,
food, shelter and clothing. But where do
most of these poor people ive ? On the
pavements, on the gutters, on the banks
of canals where sewage water flows, in
most of the cities. Is it the type of achie-
vement that this Government should be
proud of ? It is a vanity, 1 would rather
say., I should thank the Government for
sending me early this month as one of the
members of the delegation which went to
Afghanistan, Iran, Turkey and Kuwait.
When I saw the position of the people in
those countries, the services rendered to
the people and how people in Afghanistan,
Iran Turkey and Kuwait live, I felt ashamed
about the people of our country to say that
our country is the poorest country and that
our rulers have not done sufficiently for
the advancement of people of this country
when compare to the great services and
development that the rulers of those
countriecs have done for their people.
Where do we excel them ? People of
Russia and America arc going to the
Moon, Industrial  technology and
science are advancing rapidly far beyond
man’s comprehension. Where are we
clever ? Clever only in changing the
names of places, the names of streets and
diong things like that and looking at the
Government that exists now perhaps with
our jaundiced eyes and with coloured
spectacles.

Mr. Deputy Chairman, I am really very
proud that the Congress was defeated in
Madras in the last elections ? Why ? Be-
cause we could save this country from the
predicament it would have faced in the elec-
tion of Mr. V. V. Giri as our President, a
poor man, a learned man who worked for
the poor, a man who has sacrificed for the
poor, a man who has worked for the labour
and the poor people in various capacitics
with no blemish. Regardin; our Prime
Minister, I should say that I do not attach
undue importance to political leanings. I
am a Scheduled Caste man myself, you are
all aware, and I come from a very poor
place in Tamil Nadu from a family of social
workers. But which family has lost or
sacrificed more than our Nehruji's family
in the freedom struggle of this country ?
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The worthy daughter of our worthy Nehruji

is now ruling this country to accomplish

socialism here. People say so many things

against her out of bias or ill-will. She is

not going to give me a Ministership and 1

do not wish to curry her favour, but I feel

that the country is proud and privileged to

have her as the Prime Minister at this stage

of transition and crisis. She is sacrificing

most of her interests, comforis and conve-

niences and strives to help the poor and to

protect the interests of the poor people

those in the villages and those who are needy
to protect the fair name and fame of this

great country, Where is Mr. Giri and where
is the other can Jate ? The differnce is

as between a hill and a dale. By the election

of Mr. Giri the prestige, honour and fame of
this country have been saved that we have

elected the bestto bz our President. At

Icast when Mr. Giri sits on the Presidential

gaddi he occupies the full space. What will be
the position if things had happened other-

wisc ? We are very proud that the D. M. K.

has saved this country from that perilours

position it would have got into otherwise

and I thank our Chief Minister and our party
members for saving the prestige of this co-

untry. When our revered Arignar Anna went

to America, he went to the then Prime

Minister and got her views. He saved and

enhanced the prestigz of this country by

his good and generous report wherever

he went. What would have the other Opp-

osition perties and propagandists done in

such circumstiances, I leave it to the dis-

cerning public,

SHRIBHUPESH GUPTA (Wcst Bengal):
What about the people here ?

SHRI G. A. APPAN : Mr. Deputy Chair-
man, we have accepted some leadership.
Let us give respect to that leadership. If
there is anything to be done and if there is
anything wrong in the Government let us
try to convince those in office, be it Primz
Minister or a Minister rather than induolge in
tall talk here, Every word spoken here goes
out and people all around are watching our
proceedings. We should first realise that
by dcerying our Governmenit here, we are
decrying the name of our country. If there
is anything wrong, go to them in parties and
do not leave those in power and authority
tillthey realise their faults position and mis-
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takes that they are here to serve the poor
people of this country and not to their de-
triment,

Mr. Deputy Chairman, now I would like
to come to the question of the poor Sche-
duled Castes who have been used as pawns,
as coolies, labourers and workers, hewers
of wood and drawcis of water. They have-
been the hardest workers they are so
throughout, but what has happened to them
in all walks of life 2 You know that the
Constitution provides for reservation of jobs
employment and certain other privileges in
the Government sector and in akin sectors,
It is rather ridiculous to note and we should
be ashamed that the positicn of the Schedul-
ed Castes in services is not even two per cent
in most cadres, in most offices and in most
walks of life, I call upon the leader of the
Government to see that the relevant pro-
visions of the Constitution are not treated
with scant regard as things on waste paper
and our voice as a voice in the wilderness.

Sir, you know the position of the Scheduled
Castes 11 the Railway Department. Most
of the senior offlcers in that Department
are doing the gravest injustice and disszrvice
to the interests of the Scheduled Castes 1n
regard to employment and in respect of
promotions even to the highly qualified ones
among them. The Railway Department is
the largest employer. Nobody can doubt
the bona fides of the Government and the
Minusters to help the Scheduled Castes and
tribes. But it is the officers who are there
in that Department who are spoiling the
interests of the Scheduled Castes in their
own communalism, casteism or parentism,
Under the cloak of in efficiency and things
like that, they want to deprive the Scheduled
Castes of their rightful place. They wear
coloured glasses and they want to boycott
the Scheduled Caste people in the matter of
responsible appointments. Who can say
that th> Scheduled Caste pecple are ineffi-
ciznt unless oneis prejudiced or biased ?
We can work harder than anybody clse.
That is why I call upon the Government
to appoint a cell in cvey Ministry, in every
department, not only at the Centre but in
every State and in every Government under-
taking and in institutions receiving aids,
loans and grants from government, to see
that the interests of the Scheduled Castes
and Tribes are protected, that the legitimate
complaints and valid grievances of these
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unfortunate ones from 1950 up till now are
collected and tabulated and that necessary
action taken on them forthwith. Just now
I want an assurance from the leader of the
ruling party in power to this effect on the
floor of this House, I know that there are
rules that there should be a Deputy Secre-
tary in every Ministry, in every Department
and undertaking or that there should be a
Liaison Officer to look into the interests,
complaints and grievances of these unfor-
tunate ones. ButIrequest the Government
to go into this issue immediately and to
suspend, dismiss or transfer or suspend
increments to the concerned officers who do
not take up this matter to the extent nece-
ssary for redressal of their grievances.
I call upon the leader of this House....

SHRISUNDAR MANI PATEL (Orissa):
Who is the Government’s leader ? It is
Indira’s Government,

SHRI G. A. APPAN : All right, she is
the head of this Government, Let us not
worry about that.

Then, Sir, I come to the other issue.
People talk about national integration
and national unity etc. But the gravest
disservice is being done by imposition
of Hindi. In the past Pandit Nehru
and his successor Prime Minister Shastri
gave an assurance that Hindi would not be
imposed on the non-Hindi speaking people
unless all the States wanted this language to
be introduced. People say that there should
be a national language. I wonder why
Hindi alone is given undue preference to
other 14 languages of India. English can
continue to be pur national language until
Hindi is sufficiently developed. English
should be our natjonal language. And next
to English all the regional languages can be
there. Till now crores and crores of rupees
of our meagre resources have been spent
on this linguistic fanaticism and imposi-
tion of Hindi. If only we had spent that
money on the development programmes
and projects in Indja we could have built
many anijcuts, dams and reservoirs and we
could have even linked up the northern rivers
with the south and could have done away
with the food imports from other countries
and saved so much of foreign exchange.

We see now in our country, we now
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see there is so much of drought, there
is scarcity of drinking water. All these
things could have been wiped out if
the money so far spent on Hindi could
have been spent on irrigation projects.
I call upon the Government to make a state-
ment and give an assurance on the floor of
the House that the assurances of Nehruji
on the language policy will be imple-
mented by scrapping the last resolution,
and that the promise of late Nehruji on the
linguistic policy will be implemented during
this session itself by amending the Cons-
titution itself appropriately. If that is done,
this Government will have the support of a
great many people. The people from Bengal,
the people from most of the non-Hindi
speaking areas, will support this Government
because they know that it is this prodigious
monster of Hindi that 1s spoiling the in.
tegration of this country, which is eating
away, most of our national resources and
that the earlier the undue prominencc to
Hindi hereis scrapped, the better to develop
their own regional languages lest the
three-language formula is not a menace to
the younger generations,

People talk about the reservation for the
Scheduled Castes, Qut of the 15 Ministers
in the Central Cabinet here there are only
two Scheduled Caste Ministers including
the latest addition. What about the Minj-
sters of State ? There is only one Minister,
Mr. Murthy out of 17, though we should
get three posts in that cadre, Of course,
we have Deputy Minister’s posts instead of
4 in the past in that cadre. What I
want is that at least one-fifth of the posts
of ministers, of all ranks not only at the
Centre, but in the States also should be
reserved for the Scheduled Castes, Some
people say out of bias that the Scheduled
Castes arc not clever and intelligent. I
challenge them on the floor of the House.
Is there anybody cleverer than Dr. Ambed-
kar who drafted the Constitution in a
record time ? Is there anybody cleverer than
Mr. Jaggivan Ram who is handling the Food
Ministry dexterously, besides his onerous
responsibility of the Presidentship of Indian
National Congress from where 2 number of
others had to resign ? What about the young-
est of the Chief Ministers, Mr. Sanjivayya
who acted as the President of the A.L.C.C.
and as a cabjnet minjster very successfully?
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What about our Deputy Chairman before us
here? People talk all sorts of things unscru-
puiously because they wear colourcd specta-
cles. In our diplomatic corps there is not one
Scheduled Castes person in the higher ranks
of external and foreign services also. I want
the Government to see that the Sche-
duled Castes and the Scheduled Tribes get
at least one-fourth of the p ostsin the Council
of Ministers both at the Centre and in the
States and in all other high posts such as
Governors, Ambassadors, Consuls, Trade
Representatives, as chairmanship  of
Government undertakings, etc, Not only
that, Inthe Council of the States and in
the Legislative Councils also there should be
some reservation upto 20% for Scheduled
Castes and tribes. We see today that in the
Swantra Party of 15 in this House there is not
asingle person from the Scheduled Castes.
And the Swatantra Party talks that they
champion the interests of Scheduled Castes.
So, I would request the Swantra Party to
select at least three or four persons from the
Scheduled Castes for biennial elections to
this House. So also there is the Communist
Party with no Scheduled Caste among them
in this House, They must provide at least
the second place or the third place and the
sixth place for the Scheduled Castes out of
every eight places, Let us be honest and fair
to the Constitution. Let our Constitution
be not a scrap of paper like the currency
of our country whose purchasing power has
depreciated so much in the last 22 years.
People say that our Governors do not have
much work. I have heard a number of
Governors speaking like this on various
occasions,

SHRIMATILALITHA (RAJAGOPALAN)
(Tamil Nadu) : Mr. Appan, Chowdhary
Ram Sewak is also here.

SHRI G. A. APPAN : Yecs, yes. He is
one of the best, worthy and qualified Deputy
Ministers, I wish he becomes a Cabinet
Minister sooner than later. (Inferruptions).
We should know it is not a thing to be
laughed at, It is a thing on which we should
shed tears, I am speaking here from my
practical experience. I fee] like weeping here
when T see the injustice done to the Sche-
duled Castes, the atrocities that are commi-
tted in this country on the poor Schedy-
led Castes. People talk about the welfare
of the Scheduled Castes with false lips.
There are many people in the Scheduled
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Castes who were killed and burnt, who sacri-
ficed their lives. . ..

SHRI LOKANATH MISRA (Orissa) :
Do you not feel that the DMK should set
an example in this ?

SHRI G. A, APPAN : Yes, yes. They are
doing it. People talk about untouchability.
How do you wipe out untouchability ?
For wiping out untouchability our Madras
Government has instituted prizes., They
are giving prizes to people who intermarry.
Why not every other State do it ? Further-
more, in order to encourage wiping out
untouchability, Government must give jobs
first to those people who marry from a caste
other than their own, The Government will
also have to encourage inter-caste marri-
ages by giving jobs on a priority basis. It will
be a good gesture if the Government can
follow this principle of the Tamil Nadu
State Government, Of course, the Govern-
mant could give jobs taking into considera-
tion also the qualifications and the suita-
bility of those persons to encourage these
things honestly instead of simply paying lip
sympathies and shedding crocodile tears. T
want the leader of the Government to an-
swer every point that T am touching here
today,

Then, you speak about prohibition.
Do you not agree with me that Madras is
leading in prohibition in implementing the
dreams of Mahatma Gandhi in a most honest,
honourable and sincere way ? Is it not our
right to ask for sufficient compensation from
the Centre for the great losses we suffer and
amounts we forgo by way of revenue on
this account ? We are losing crores and
crores of rupees in Tamil Nadu. We have
been asking the Centre for sufficient finan-
cial assistance for this programme but we are
not successful. The West Bengal Govern-
ment is asking for some financial aid for
introducing compulsory education up to
the 8th Standard. What a pity it is ! Where-
as our Madras Government has introduced
free education up to the PUC, should not
the Centre give us sufficient recoupment
assistance ? Is it not fair for us to ask you
for some money for these constructive
programmes. I would request the Govern-
ment to see that something is done in this
respzct, sooner than later.

People speak about free and compulsory
education. If the Government dogs not
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introduce compulsory education at least up
to 11 years from this March or April, It
will be doing a disservice to this country and
it will not be honest and true to its word,
because this is one of the Directive
Principles of our Constitution, Caich all the
children, put them to school, give them free
schooling, boarding and lodging, etc. If their
parents do not send them to school, do not
leave them. That is what had been done
in other countries during the period of
Compulsory Education.

What about this glaring unemployment
problem too ? How many educated people
are unemployed ? When I visited certain
countries early this month, I found that there
was a great demand for Indian scientists and
technologists and technicians. Our people
enjoy great reputation in other countries
for their good and honest work. If we
cannot give them work in this country, then
why don’t you send them to other countries
where there are better job opportunities.
It is sad to hear that when Indians abroad
remit their hard-earned foreign currency,
our Government are doing disservice to them
by taxing them. Isitfair ? We aregiving
them import substitution and we are giving
export benefits to those concerned to earn
foreign exchange.

MR. DEPUTY CHAIRMAN :
please wind up.

SHRI G. A. APPAN : Sir, you will have
to allow me some more time because I re-
present the Scheduled Castes and T am the
only Member of the D.M.K. speaking today.

Mr. Deputy Chairman, what do we find
in the Railway Board ? The Chief Personnel
Officer is Mr. Mathur, the Member of the
Senior Personnel Department is also Mr.
Mathur, the Deputy Chief Personnel Officer
is another Mathur and the Assistant Perso-
nnel Officer is yet another Mathur. So is it
a department of a national Government or
a Government of Mathurs ? Mr. Deputy
Chairman, we want a Member of the Sche-
duled Castes to be the Minister in-charge of
Railways ; we do not want a Minister who
is a Scheduled Caste only for name sake and
who would not do anything for them.

Now

AN HON. MEMBER Nandaji is

there.

SHRI G. A. APPAN : Nandaji has been
a very nice man and he is indeed a very nice
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person but he is too old and too good for
the post. At the same time we do not want a
person like Dr. Ram Subhag Singh too who
is one with a honey tongue and sweet words
only. [ represented many matters to him
but he did not do anything about them des-
pite his false promises.

Then, Sir, the Governors and the Pre-
sident say that they have not much work to
do. So why not they serve like Ombuds-
men ?

SHRI N. K. SHEJWALKAR (Madhya
Pradesh) According to the Allahabad
High Court the Mathurs are also Harijans.

SHRI G. A. APPAN : So, Si1, let us give
the President and the Governor some good
work for the money that they get to be
useful to the nation and to the rate payers.
I would* rather recommend to the Govern-
ment to come forward with a proposal
that we have a Presidential form of
Government as it is in America. Mr.
Venkataraman is now 2 Member of the Pla-
nning Commission and heis a very learned
person whom I know from 1940 onwards;
he is a very nice person and one who sees
many things constructive effective far ahead
of times. Why not we take his advice ?
Why not have a Presidential form of Govern-
ment sooner than later here ? 1If there is
anybody who is worthy ofit.,, Mr. Giri is
there and next to him there is nobody else
who is equal to the task of the President,
except of course the indefatigable Prime
Minister, Mrs. Indira Gandhi, the worthy
daughter of a worthy father to shoulder the
Herculean responsibility. [ do not think
that anybody will disagree with me when
1 say this.

Then, Sir, coming to the question of
eradication of poverty and hunger, I request
the Government to find out and provide the
necessary funds for doing this job. People
everywhere are prepared to give us the
money required but let us not try to exploit
them who help us with their funds; let
us also not shun the foreign capital and
let us not shun the advanced foreign techni-
cal know-how. Russia and other coun-
tries like Germany, China, America etc,
help Afghanistan, Turkey and other adva-
ncing countries. So what is wrong if
we also take help from similar countries ?
Let us not be ungrateful. to them and
suspect their bone fides. As long as we
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are not able to stand on our own legs,
there is nothing wrong in getting for-
eign aid, help, techincal know-how and for-
eign collaboration from those countries
which are better placed than ourselves.

Then, Mr. Deputy Chairman, land is
also a very important factor. Let the Govern-
ment appoint a Commission to collect the
statistics with regard to arable and waste
lands fit for cultivation, which are lying
idle throughout this country and sec that
the same be distributed to the landiess
labourers, and farmers and to the agricul-
turists with small landholdings. Land should
not be given to individual members. But
these lands should be given to them to be
cultivated under co-operative farming or
farming colonies as people in Russia do.
Let us by that way give the proof of our pro-
ductivity and our efficiency. At the moment
what is our work-efficiency in the Govern-
ment agricultural and industrial sectors. In
other countries there are people, Ministers,
who are working for 14 to 18 hours a day.
How many Ministers here work for 18
hours a day in our country ? 1 work for 18
hours a day and most of the Scheduled
Caste people also work for 18 hours a
day becuase they know how to maintain
their own position. Members of Parliament
are full-time servants; they should do no
other work, because they get their sala-
ries and allowances from the poor man’s
revenue; they should leave their personal
work and family work, and business to their
relatives and others, if they are true to the
trust that has been reposed in them by the
electorate. Let us not try to build houses for
ourselves but let us try to build houses for
the poor people among us and let us try
to improve their lot brick by brick in all
walks of life to quote the words of our
President.

Then, Sir, T want to say something about
the village roads and the villagers. Loans
and subsidies are granted to them, fertilisers
are given to them and loans for electricity
and other things are given to them. All these
go to the moneyed bags and landlords with
larger holdings only and very seldom to those
who are in dire need. They go to the top
ranks, not to the lowest ranks. Therefore
let the Government do something about
itand help the villagers in every possible
way; let it start from the lowest ranks and

I not from the top ranks and let us meet
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at a certain point. Let this be the economic
philosophy of our Government. Poor Mrs.
Indira Gandhi would not have had this
trouble if she had thrown some crumbs and
loaves of office to some of these disgruntled
and disappointed elements. She has been
an erdent, true and social democrat and we
want such people. Let us strengthen her
hands and the hands of the present Govern-
ment. If all of us co-operative, we can im-
prove productivity and our efficiency and then
the other countries will come forward to
help the poor people of this Country.

Furthermore, Sir, if we do our duty, I can
assure you that our rights and obligations-~
everything—will ensue as the night follows
the day and the day follows the night, Can
there be any exception ? People should
realize that we are there in the Opposition
Benches just to correct the Government
and guide them on constructive lines for the
interest and welfare of large majority.
Let us help the agricultural labour and the
pecple who are employed in the Khadi and
village industries who get the lower wages
in this country. They are not able to get
even one or two rupees per day, We should
help those poor people first and foremost.
I have recently heard a news that those in
power have sanctioned an allotment of tere-
lene and nylon yarn to some top-ranking
people in an arbitrary way. Why not it be
distributed to a large number then only to
a favoured few ? Regarding export and
import ...

MR. DEPUTY CHAIRMAN : You have
taken 30 minutes and you must finsh now.

SHRI G. A. APPAN : I remind once
again that the Government should give an
assurance that they will try to implement
the assurances of the late Prime Minister,
Pandit Jawaharlal Nchru, regarding langu-
age and amend the Constitution accordingly
doing this session itself.

SHRI M. M. DHARIA (Maharashtra ):
For me, the Address of the President to the
Parliament is a frank review of the past and
a fi-m resolve for the future. It is a solemn
affirmation of the Government of India and
also the people in this country to enter the
decade of seventies with courage, confidence
and determination to implement the socia-
list objectives that we have cherished so
far. Instecad of taking stock of the situation
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and coming before the House with some
consiructive and concrete suggestions, i1t
most unfortunate that some of the leaders,
and particularly the Leader of the Opposi-
tion, Shri S. N. Mishra, has utilised this
opportunity or rather abused this oppor-
tunity to criticise and malign the Prime
Minister and the Government. 1 dislike to
speak anything about personalities because
1 always like to pursue principles and rot
personalitics but while making all these
allegations, is it not necessary for us to take
into consideration what is happening in the
country to-day ? The happpenings of the
past few months in the country have certa-
inly agitated many. It hasirritated also somne
but it has certainly enlightened the people
in the country and we find a new atmos-
phere throughout the country particularly
when the decision to nationalise the 14 major
banks was taken by the Prime Munister.
The politics certainly was stagnated. There
was a great gulf between our preachings and
practice. Qur performances were kot
necessarily following our promises and that
is why the people were getting ‘rustrated and
they had started losing their f§ith in demo-
cracy and this great parliamentary institution
in this country and it is in this background,
is it not a fact that the Prime Muinuster,
with her firm action, has stormed the cita-
del of stagnation and has created a lively
atmosphere in this country? It is not a fact
that so far it was convenient for all political
parties to play politics of convenience but
since the time the Prime Minister has re-
solved and the Party in power has resolved
to play politics of commitment, the whole
politics in the country has become program-
me oriented. The resolutions of Ahmedabad
and the resolutions of Bombay could be
welcome perhaps. Perhaps from the point
of view of language, it may be argued by
the Leader of the Opposition that the
language of the Ahmedabad is more radical.

AN HON,
it ?

MEMBER You® accept

SHRI M. M. DHARIA : It is not only
the language that counts. It is the deter-
mination, it is the courage,it is the firmness
behind that language which is more material.
The Ahmedabad resolution, T am here to
agree with Mr. Mishra, said that pseudo-
socialists are worse than reactionaries but
who are the pseudo-socialists ? 'That also
shall have to be examined. Isit not Mr,
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Morarji Desai who opposed the nationa-
lisation of the banks and went to the length
of saying ; ‘We will resign from the Cabinet
if banks are nationalised’ ? Is 1t not Mr.
patil who, before the Bangalore Session
and at Bangalore, said that if the
banks are nationalised the Congress Party
will stand divided ? When Mr. Patil contest-
ed from Banaskantha we were aware
that he was defeated in Bombay and since
the time he lost his seat for Parliaments
1iks a father who is in search of a son-in-law
for his daughter, he was in search of a
parliamentary constituency throughout the
country and to his fortune, he found a con-
stituency in Gujarat, 1 agree with the state-
ments made by Mr. Jagjivan Ram and Mr.
Fakhruddin Ali Ahmed. They have their
own substanc and it could be seen that Mr.
Patil found a constituency with the blessings
of Mr. Desai because of his further asso-
ciation to come, in Banaskantha and there
he declared that till the end of his life, even
though a resolution had been passed by the
Congress Party in 1967 that the privileges
and the privy purses shall be abolished
he will not allow the party to implement
the resolution and the programme.
Now, when Mr. Desai and Mr. Patl who
opposed the nationalisation of the banks and
Mr. Patil has opposed the abolition of the
privileges and the privy purses, when they
passed a resolation at the Ahmedabad con-
ference that the conference welcomed the
decision of nationalisation of the 14 major
banks and that the conference reminded that
the privileges and the privy purses should be
immediately abolished, it is not out of their
heart that those utterances were given. This
is hypocritical politics about which we know
very well. These people are not having
their hearts in it and they cannot implement
that resolution. The resolution of the
Ahmedabad conference is only political.
They want to throw the dust of socialist
language in the eyes of the people and it will
not be tolerated by the country. As against
that, the Prime Minister and her colleagues
do stand by the resolutions that they have
accepted 1 Bombay or in the requisitioned
meeting at Delhi. A charge is levied that
the Prime Minister is a dictator. It s
strange. Who is a dictator 7 Is 1t Mr.
Nijalingappa and his colleagues who had
the audacity and courage to dismiss the
Prime Minister of the country from even
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ordinary membership of the party or is
Madame Prime Minster the dictator ?

Mr. Deputy Chairman, Sir, when we made
a demand to have a requisitioned meeting of
the Congress Party and let the mojority
decide the fate of this party, because Mr.
Nijalingappa, Mr. Morarjibhai Desai, Mr.
S. K. Patil and others were sure that the
majority of the members of the AICC were
not with them, they threw away this requisi-
tion into the waste paper basket, and with
a minority vote they wanted to rule over the
Congress Party and to have thg reins of the
party in thier hands. It is these people who
have no faith in democratic order. They
are the dictators, and when Mr. S. N. Mi-
shra says that the Prime Minister is a dic-
tator, it does not lie in his mouth to say so.

He should rather examine his own leaders
and see as to how they have functioned in
this country. So, Mr. Deputy Chairman,
1t 1s not this ruling party which consists of
pscudo-socialists. It is Mr. S. N, Mishra
and his party who are pseudo-socialists
and therfore I say that these repseudo-
socialists are certainly worse reactionaries.
Further more, Sir, in this country these
pseudo-socialists have joined hands with
the reactionaries, which is still worse and
more dangerous in this country, It is for
the progressive elements in the party, 1t 18
for the socialist elements in the party....

SHRI S. D. MISRA (Uttar Pradesh)
What about the D.M.K. with whom you
have joined ? We have not joined at least
with the Communists who have extra-
territorial loyalties and with communa-
lists like the Muslim League who were re-
sponsible for the partition of this country
and who said—

g% faar & afeeam,
qz & a1 fegeamw 1)

You are in leaguc with them. So let us not
raise political bogeys about these matters.

St adw o AR § frrfeer
gq ¥ A7 @EEE . .
(Interruptions)

SHRI M., M. DHARITA : Mr. Deputy
Chairman, Sir, it is very clear that so far as
implementation of progressive programmes
is concerned, we would like to have the co-
operation from c¢verybody, Whether he
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is a socialist, whether it is the D.M.K. or
whether it is the Congress in the Opposition
we seck the co-operation from all.

SHRI BHUPESH GUPTA : But without

permit. No permit must be in your po-
cket.

SHRI M, M. DHARIA Without
permit,

SHRI S. D. MISRA : They get money
from Russia also,

SHRI M.M. DHARIA : Mr. Deputy
Chajiman, my friend Mr, S, D, Misra
should blame his own party for joinig
hands with the Jan Sangh, the rank commu-
nalists in this country.

SHRI B, T. KEMPARAJ (Mysore) :
What about the D. M. K. ?

SHRI M. M. DHARIA : Mr, Deputy
Chajrman, here afso I would like to warn
the House that while accusing the D. M. K.
let us not forget the other bright social fac-
tors in that party also, and if the D. M. K,
have adopted a progressive approach in
this country, let us not go on hammering
over the past but let us see to the bright
futurc. If pgood conditions could be
created in thjs country, all possible endea-
vours should be in that direction, not in
the direction of going over past history,

SHRI S, D. MISRA : So far his philo-

sophy is good. (

(Interruptions)

SHRI M. M. DHARIA : I hope all these
interruptions will provide more time for me.

MR. DEPUTY CHAIRMAN : No, no,
the time is very much limited for you and
therefore Ishould say that you should
continue your speech. Do not reply to
the interruptions,

SHRI M. M. DHARIA : This collabo-
ration between the pseudo-socialists and
the reactionaries has created the greatest
danger to our democracy and so this coun-
try should be saved frcm this danger. It is
against this background that we should look
at the progress that we have made and the
progress that we intend to achieve in future,
When we think of our progress, of our
achievements, let us not forget the basic
tenets behind our independence and the
basic tenets for me are the freedom of this
country, the unity and integrity of this
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country, secularism in this country,
democracy, and socialism. These are the
five basic tenets for which we bhave
achieved our independence, and these are
the five basic tenets for which we stand,

SHRI BHBUPESH GUPTA : The sixth
becomes the President’s Address. That is
my fear,

SHRI M. M, DHARIA : Or President’s
election ? (Interruptions) 1 feel we cannot
forget the dangers that are being faced by
our democracy. Mr, Appan, who made his
speech here, was full of emotions, I appre-
ciate his views and I do feel that in spite of
twenty-three years of our independence we
have failed in giving justice to the monori-
ties in this country, to the Scheduled Castes
and Scheduled Tribes. The distance between
the village and the marwada or chamarni
has not yet come closer. The wells have
been thrown open to them under the pressure
of laws but so long as our hearts are not
open to them it is no use and simply throw
ing the wells open to them will not serve the
purpose. Even after twenty-three years of
independence, in several towns there is no
proper drainage system and the scavenger has
to carry the bucket of human excreta on his
head. So long as this continues, this in-
dependence has no meaning, this democracy
has no meaning. So long as that bucket
is not brought down from his head I will
never say that there is socialism or there is
democracy or there is independence,

So far as economic disparities are con-
cerned, I have no time to dilate on it to
day. But we know that nearly thirty
crores of people in this country hardjy get
50 naye Paise per day. And how can we say
that these economic inequalities are just
being brushed aside? It is not so, They
do exist in our country today, and so far as
these economic and social inequalities exist
in the county, it is perhaps the greatest
danger to our democracy,

Similarly, Sir, let us not forget the pro-
blem of the unemployed youngsters in this
country, whether educated or uneducatcd.
To be educated and to remain uneducated,
they now fall more or less in the same cate-
gory because of the unemployment facing
both. If to remajn uneducated is a crime, to
get educated and become a qualified engineer
is also a crime now in this country. If this
continues, it is alsp a danger to our demo-
cracy.
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Similarly there is the growth of mono-
polies including the press monopoly. How
can we forget that they have retarded the
whole progress in this country ?

Now coming to the role of the Supreme
Court, 1 feel that the Supreme Court in this
country has failed in realising the aspirations
of the country. 1 do agree that in a demo-
cratic structure our executive, our legisla-
tures and our judiciary are the three main
pillars. But these three piliars are there to
safeguard the interests of democracy. And
if any of them is failing in thier duties, they
are creating a danger to our democracy,
and T must say here that the Supreme Court
has failed in realising the aspirations and the
needs of this country. And if they are creat-
ing any hurdles in the achievement of our
social objectives, those hurdies shafl have to
be removed. Andifit is not done by this
Parljament, it shall be failing in its own duties
and in rendering justice to the people, I do
understand the ideal of prestige and under-
stand that the prestige of the Executive, the
prestige of the J udiciary and the prestige of
the Legislature should be maintained., While
thig prestige has to be maintained, let us
not forget that ultimately we want to main-
tain and increase the prestige of the people at
large. And if that cannot be done, this
prestige is a false idea, it has no meaning
whatsoever,

SHRI BHUPESH GUPTA : I entirely
agree and I am very pleased to hear this,
Some sixteen or seventeen years ago this
is what we were saying here. Iam very glad
that this is now applauded on the other side.

SHRI M. M. DHARIA : Sir, in this
country there are some parties like the
Naxalites who openly declare that they
have no faith in the Constitution and that
they want to destroy the Constitution with
violence. I do feel that such forces can not
have any existence in the country and they
shall have to be banned and they shall have

to be rutblessly crushed.

SHRI BHUPESH GUPTA : It is a most
unfortunate statement, Your Mr. Brahma-
nanda Reddy is supressing peoble like any-
thing. Blood and terror he has let loose in
Andhra Pradesh, slaughtering people, shoot-
ing them without trial. This is what Mr.
Brahmananda Reddy is doing in Andhra
Pradesh, And Mr, Sukhadia is doing the
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same thing in Ganganagar in Rajas than.
I think Mr, Chandra Shekhar and Mr.
Dharia should make a trip jointly to
Andhra Pradesh and Rajasthan,

SHRI CHANDRA SHEKHAR (Uttar
Pradesh) : What is your CPI doing in
West Bengal?

SHRI BHUPESH GUPTA: Mr. Chandra
Shekhar was in West Bengal only the other
day—I saw in the papers., Now that he has
come back, for Goodness’s sake, go to An.
dhra Pradesh and you see how in the name
of suppressing the Naxalites, terrorism is let
loose by Mr, Brahmananda Reedy and by
Mr. Vengal Rao, the Home Minijster of
Andhra  Pradesh Government. People
are brought out of houses and shot, I am
sure you would not support such a thing.
(Interruptions) You will say yourself that the
hooligans of Andhra Pradesh Government
should not be encouraged.

SHRI KOTA PUNNAIAH (Andhbra
Pradesh) : How can order be majntained ?

MISS M.L. M, NAIDU (Andhra Pra-
desh) : Sir, how can he say....

MR. DEPUTY CHAIRMAN : No
Interruptions please.

SHRI KOTA PUNNAIAH: Mr, Bhupesh
Gupta has said incorrect things about the
situation in Andhra Pradesh. Let me ex-
plain. I ask this : what are the Comm-
unist Governments doing in Kerala and
West Bengal ? Do they want to maintain
Jaw and order in West Bengal and Kerala
or not ? The Andhra Pradesh Govern-

ment also....

SHRI BHUPESH GUPTA : If anybody
commits a crime put him on trial but what
the Andhra Government police, the Reserve
police and the special police are doing is
that they are going to the peasants’ homes,
taking them out and shooting them and
then saying they died in encounters. That
what is taking place there.

MR. DEPUTY CHAIRMAN : It is all
right. No more interruptions. Mr. Dharia
will continue now.

SHRI KOTA PUNNAIAI : Sir, T chal-
fenge that; it is wrong statement.

MR. DEPUTY CHAIRMAN : Will you
please sit down ?
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SHRI NIREN GHOSH (West Bengal) :
No ; itis fully correct. You are physically
exterminating people there.

MR. DEPUTY CHAIRMAN : Mr.
Niren Ghosh, will you please sit down ?
Nobody should speak now. Only Mr.
Dharia will cotinue.

SHRI M. M. DHARIA : Sir, I do appre-
ciate the interest being shown from all
corners of the House.

MR. DEPUTY CHAIRMAN : But they
are taking up your time.

SHRI M. M. DHARIA : Whatever the
position, I do say that such parties or such
forces. ..

SHRI BHUPESH GUPTA : You have
not said a word about Shiv Sena.

SHRI M. M. DHARIA : ...who have
no faith in the Constitution and who want to
destroy the Constituion with violence shall
have to be banned in this country, shall
have to be crushed with a heavy hand.
I am not prepared to compromise on this
issue. At the same time I want to warn this
Government that people are becoming vic-
tims of such Naxalite movements because
thier legitimate demands their lgitimate grie-
vances are not being redressed. If they are
not going to get the basic minimums for life
in the country and if they become victims of
Naxalite movements the Government also
has its responsibility and therefore the
Government shall have to take immediate
measures to see that their grievances are
immediately remedied.

Besides, the rate of growth of population
in this country is also a danger to democracy.
Every minute this country produces 30 chil-
dren and during my speech of 20 minutes
this country has prccuded atout 600 chil-
dren. It is really very difficult to solve this
problem. At the same time the apathy of
intellectuals and the failure of the socialist
forces to come together is also a danger. It
is really strenge that when the reactionaries,
when the pseudo-socialists are coming to-
gether and getting integrated the socialist
forces in the country stand disunited, stand
disintegrated. I would like to appeal through
you, Sir—I have read the Address of the
President and I feel that there also is an appeal
to the country that all the socialist forces

M16RS{70—6
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should come together and get integrated
for the implementation of our socialist
objectives.

There is one more aspect and that is the
strained relations between. ..

SHRI BHUPESH GUPTA : You go to
the Chairman’s Chamber.

(Interruptions)

SHRI M. M. DHARIA : I will not go to
the Chairman’s Chamber for that 1 will go
to the people’s Chamber. If the leaders do
not come together I wil go to the people.

MR. DEPUTY CHAIRMAN : Mr. Dha-
ria, you have taken 21 minutes.

SHRI M. M. DHARIA : 1 shall now be
winding up.

Coming to the strained relations between
States and States and between the Central
Government and the State Governments I
feel that these matters can be amic: bly solved
on the basis of certain principles. In this
connection I may mention the dispute bet-
ween Maharashtra and Mysore. 1 am really
pained when all kinds of remarks are made
about Maharashtra. Maharashtra does not
intend to grab any territory. We only want
what we can get in justice based on some
principles, on the basis of village as units
and also the desire of the people which is
material. On the basis of these principles
what we demand is mere justice. We do not
want this territory or that territory., Maha-
rashtra does not want to be expansionist
unnecessarily nor does it want to grab any
territory which is not being liked by the
people there. When all sorts of arguments
are being put forward by my colleagues I
feel really very sorry. Here we shall have
to apply certain principles. While doing this
I feel that the Government shall have to
take some drastic decision.

So far the right to property has been a
fundamental right in our Constitution but this
Government shall never be in a position to
implement the socialist programmes if the
right to property continues to remain a
fundamental right. The right to property
cannot be a fundamental right in any socialist
country. But that does not mean that we
want the family unit to be broken up. What-
ever is below ceiling whether in urban area
or in rural area is protected and we shall
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nave nothing to do with it but above ceil-
ing, the ceiling to be prescribed by Parlia-
ment, whatever is there with any body it
belongs to the State and not to any indivi-
dual. Capital grows not because of money;
it grows out of the labour and sweat of the
people and the society has every right on that
capital. It is in this background that the
Government shall have to come forward
immediately to accept Mr. Nath Par’s Bill
and to see that the right to property is no
more a fundamental right in the Constitution
so that we can go forward with the imple-
mentation of our socialist objectives.

Similarly, the bureaucracy has become a
great hurdle on our way and I feel that the
bureaucratic set-up of this country has to be
changed. Those who have faith in the so-
cialist objectives and those who are loyal to
Parliament they alone should be the persons
who are allowed to handle the matters; and
none else. Those who have created theit
own vested interests cannot serve the
country; they cannot serve the society, and
they cannot have any place in our services.

SHRI NIREN GHOSH : Do you propose
to undertake a probe to weed out the anti-
democratic elements ?

SHRI BHUPESH GUPTA : What about
the ICS ?

SHRI M. M. DHARIA : Coming to parti-
cipation of labour in management—the
hon. Minister of Labour is present here—
we have been saying all the time that there
should be participation of the workers in
the management. But where 1s the parti-
cipation of workers in the management in
spite of all our slogans ? We have failed in
implementing this idea of ours. A new era
is being introduced in the country and the
labourers, the workers and the expert,
those who are prepaied to work in any field
they should all get duc participation in the
respective managements. That decision shall
have to be taken immediately.

SHRI BHUPESH GUPTA : Mr. Dharia,
say one word about Shiv Sena.

SHRI M. M. DHARIA : I have made
it very clear....

MR. DEPUTY CHAIRMAN : Let him
continue his speech.
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SHRI M. M. DHARIA : ....on many
occasions that these parochial senas should
have no place in the country. But at the
same time let us not forget why the paro-
chial senas have come up in the country. It
is because of the [ocal grievances remaining
unattended. If the problem of the educated
unemployed youngesters is not solved the sen-
as are bound to remain in the country, 1f we
want to do away with these senas we must
have some concrete appioach to this matter.
Otherwise simply by your saying you cannot
do away with Shiv Sena or any other sena.
So far as the backward areas in the country
are concerned, there is a volcanic situation.

SHR1 BHUPESH GUPTA
mild on Shiv Sena !

: You are

SHRI M. M. DHARIA : Mr. Deputy
Chairman, these backward areas shall have
to be given prioritly. On many occassions
I have been making a reference to the Kon-
kan Railways but it is most unfortunate that
in spiie of repeated demunds, in spite of
repeated assurance by the hon. Minister,
nothing is being done to impleient that as-
surance. Even 1n this Budget 1 do not find
anything, It is the poot third class passengers
who are being charged more, Those
who are clinging to the railway tiains in
Calcutta and Bombay, if they are to be
taxed more, we shall be doing a great injus-
tice to them. They do not get even room ip
the thind class compartments oo "

I demand today that the taxation, the

incicase in the third class passenger
fare should be removed  immedia-
tcly from the present Budget. This is my

demand and we shal! raise this demand in
our party.

MR. DEPUTY CHAIRMAN : Please
resume your seatl,
SHRI M. M. DHARIA : 1 am thank-

ful to you for giving me this opportunity.
I would only say that this country is making
new history. It is for us to play a historical
role in this country. Let us not lag behind.
There may be many obstacles in the way
from pseudo-socialists or the cemmun-
alist  forces. They shall have to be
faced courageously. This is the piece
of advice rendered bv the President.
This is the aflirmation of the Government and
we all shall have to stand by it. Thank
you verv much.
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SHRI BHUPESH GUPTA : The only
thing is that Mr. Dharia is very soft to the
Shiv Sena. You should have spoken strongly
against the Shiv Sena.

SHRI K. P. MALLIKARJUNUDU
(Andhra Pradesh) : Mr. Deputy Chairman,
the President’s Address can be compared to
the findings of a doctor who is unable to
prescribe remedial measures. What is the
most serious problem that is now confron-
ting our country ? In my opinion, the most
acute problem is the problem of unemploy-
ment. The elementary duty of any civilised
government 1s that it should be able to give
employment to its people. If any Govern-
ment fails to give employment to the people
and fails to feed the people, it has no right
to exist. Our Constitution, in the Direc-
tive Principle in article 39, lays down as
follows :—

“The State shall, in particular, direct its
policy towards securing:—

(a) that the citizens have the right to
an adequatc means of livelihood;”.

It enjoins on the Governmet that it should
be able to provide full employment to all
people. What has the Government done
so far ? 1 wish to know whether any com-
prehensive survey of the problem has been
made. 1 wish to know whether any investi-
gation was carried out by the Government
to assess the magnitude of the problem.
So far as T know no such thing was done.
but I would like to give somefacts and figures
from the figures supplied by the Government
From the Indian labour Statistics of 1969
published by Ministry of labour T am able
to gather certain figures.

[THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) in the Chair]

These figures are based on returns supp-
lied by the various employment exchanges.
The number of applicants on the live registers
at the end of 1953 was 5,22,316. At theend
of 1968 the figures is 30,49,823. These
figures, 1 must submit, relate only to persons
who got their names registered in the em-
ployment exchanges. What about the per-
sons who did not get their names registered ?
I believe their number must be far larger
{han this. Apart from that I may also submit
that there were certain figures given by the
Chief of the Manpower Division. He says
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that there are now 57,000 cnginecrs un-
employcd and it may go up to one lakh by
the end of the Fourth Plan. This is the
magnitude of the unemployment problem.
There is unemployment amongst the educa-
ted and the uneducated. There are the
unemployed amongst the skilled and
unskilled. There are unemployed amongst
the technical and non-technical personnel.
That is the problem which is facing us and
we have got to deal with it effectively.

I am sorry to say that the President’s Ad-
dress has only a faint and hazy realisation
of the magnitude of the problem. T may be
asked : What do you suggest for giving 1¢-
lief to the unemployed ? 1 would at once
say that the uncmployment problem can be
relieved by an increase developlmental woiks.
How can these developmental works be
under-taken. They can bc undertaken by an
increase in investment. Unless we increase
the rate of investment, it is not possible to
undeitake any  developmental  progra-
mmes on a large scale. Then the question
arises, how 1s adcquate investment secured ?
It can be secuied, according to  me, in
two ways. One is by saving and the other
1s by deficit financing or created money
We have seen the dangeis of created money
Duiing the threc Five Plans we have seen
how dcficit financing or creatcd money has
worked havoc by raising the prices. I may
be permtted to say that the deficit financing,
which pumped money, on a large scale,
into circulation, was mainly responsible for
the rise in the !:vel of prices. Tt may be noted
in this connection thai betwecen 1950-51 and
1969-70 the moeny supply went  up by 200
percent, but the nation preduct, at constant
prices, rose only by 90 peicent. What is
the result ? The result is high prices.
When 1 say these things I should not be
misunderstood that T am opposed to the pri-
nciple of deficit financing or created money,
I know that some amount of created money
is necessary in a developing economy
but it should be resorted to with great caution
and with the necessaly rescrvations.
the created money is employed in proje ts
which produce consumer gcods, it will no be
haimful. ¥ 1t 1 employed in projects w
a short ge<taien peried, thar aiso 1t may not
be dangerous. But if it is employed in
projects which produce capiial goods, it
would cause inflatlon. That is what has
happened during the three Five Year Plans,



167  Motion of Thanks

[Shri K. P. Mallikarjunudu.]
So, we must guard against the dangers which
were posed in the three Plans, when we had
pumped a lot of money into ciiculation.

Then, Sir, there is another method by
which investment can be secured. It 1s
by way of foreign assistance of foreign loans,
but I may at once say that this method has
got to be discarded. We do not want to
depend any further on foreign assistance.
We should reduce, as far as possible,
our dependence on foreign assistance. That
being the case, I cannot recommend foreign
assistance as a source of investment.

Then, Sir, I can think of another method
by which investment can be secured. That
is the method by which the public under-
takings can be made to yield profits. The
performance of the public undertakings,
so far, is very dismal. Instead of creating
profits, instead of yielding profits, the ‘public
undertakings are running at a tremendous
loss.

Then Sir, what about the public under-
takings ? How are they faring ? That is
a question to be answered I can answer
that question by a reference to the figures
supplied by the Annual Report on the work-
ing of the Public Udertakings for 1967-68
issued by the Ministry of Finance. Accor-
ding to those figures the Hindustan Steel
is shown as a separate category and 54 other
running concerns are shown in a different
category. What is the position ? The
position is this ? The investment made up
31-3-68 in Hindustan Steel was Rs. 1220-37
crores. What is the position of profit and
Jloss ? It is a loss of Rs. 122:44 crores,
On an investment of Rs. 1220 -37 crores we
have only a loss of Rs. 122 -44 crores. What
about the other 54 concerns ? The total
investment is Rs. 2010 crores and the loss
is Rs. 127.23 crores. That is the position.
We have invested on the whole in the public
sector an amount to the tune of Rs. 3500
crores, and what is the return we got ?
We got a loss of Rs 250 crores in addition
to the loss of interest we suffered on the ca-
pital invested. That is the position. When
I say this I shouls not be understood as
being opposed to public sector. 1 am in
favour of public sector. I want the public
sector to grow and function properly and effi-
ciently. But what I complain of is the in-
competence with which these public under-
takings arc managed. My only objection is
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to the incompetent management of this
Government so far as the public undertakings
are concerned.

So, even when we take these resources into
consideration, namely, the resources that
can be made available by the public sector
undertakings, even those resources are not
to be found. they are not available at pre-
sent. That is the miserable position. Then
the only course left to us is domestic sa-
vings. Is there any possibility of securing
domestic savings on a large scale ? It is
not possible because of the high price level.
So long as the prices are not brought down
it is not possible to secure proper savings.
That is the present position. In this con-
nection with regard to price level
also I might submit that during the first
three months of the current busy season,
from 1969 November to 1970 Japuary,
wholesale prices rose by 4 per cent; over the
whole year ending January 1970 the whole-
sale prices spurted by 7 -2 per cent; food arti-
cles by 7-8 per cent; industrial raw materials
by 17 2 percent. That is the price position.
Under these circumstances when the Govern-
ment is unable to control prices, how can
the Government expect to make any savings
on a big scale ? So, the present position
brought about by the Government's manage-
ment 1s we are left with very little scope for
securing any investment on a proper scale.
Hence I submit that the management of the
economic affairs of the country is very
unsatisfactory and very disappointing.

Coming to the political front—I do not
have much time and I shall conclude very
soon—so far as the political front is con-
cerned, my leader put forth very able argu-
ments the other day when he opened the
debate. 1 need not traverse the ground all
over again, but the way in which the Govern-
ments are formed in U.P, and Bihar shows
that there 1s the hidden hand of the Central
Government behind those happenings.
Of course I know that the Government
has denied that, but anybody who can
read between the lines can easily understand
that there is the hidden hand of the Central
Government behind these moves and the
Government is really responsible for sub-
verung the democratic procedure. I do
not want to elaborate that point because the
time at my disposal is very short. I just make
a reference 10 that aspect of the matter.
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On the political front it is a miserable fai-
lure. The Government has acted in such
a manner that the democratic conventions
and the constitutional apparatus are thrown
to the winds.

Coming to the international front also
I can submit that the Government is a
failure. They say it is a policy of non-
alignment that the Government is following.
I fail to understand how it is really a non-
aligned policy. Let them examine their own
hearts and say whether they are really follow-
ing strictly a non-aligned policy. I fail to
see that it is really a non-aligned policy.

So, on any account, on the economic
front, on the political front, on the inter-
national front, I have no doubt in saying
that the Government has failed miserably
and it has no moral right to govern the
country,

SHRI M. P. BHARGAVA (Uttar
Pradesh) : Mr. Vice-Chairman, the Presi-
dent’s Address provides an opportunity to
the Government to detail their achieve-
ments during the year and also to indicate
the future programme. I do not know how
far I can go in welcoming the President’s
Address this year. If it is simply a statement
of Government’s policy, I have nothing
to say, but from a dynamic President I
expected that he would project his own
image also into the President’s Address
and would tell the reality of the situation
as it exists in the country today. I am sorry
to say that that aspect has not been put
into the President’s Address.

Coming to the glaring omissions, T must
say I am really very sorry that no mendon
has been made in the President’s Address
about the sad demise of our revered Presi-
dent, Dr. Zakir Husain, who died last
year after delivering his last President’s
Address. If I may say so, he was the unifying
force in the country after the elections of
1967. He was the embodiment of Indian
culture, Indian traditions, Indian manners
and whatever 1s good in the country, and
a Government which has not the courtesy
to make a mention about the demise ot
such a great soul cannot be excused. That
is my grouse number one with the Govern-
ment, and I hope that the Prime Minister
when she replies to the debate will make
amends for this lapse on the part of the
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Government. 1 said he was the unifying
force. The country is well acquamted with
the forces which came up after the fourth
general elcctions in 1967, and it was consi-
dered very doubtful if the ruling party,
the Congress, would be able to muster
majority to win the Presidential election.

But it was because of the personality
of Dr. Zakir Husain and because of the
united manner 1n which the ruling party
acquitted itself that the Presidential election
was won easily. He was in fact, by his in-
direct method, by advising the Prime
Minister and the Government from time to
to time, keeping a balanced view of all the
things and he did not hesitate to advise
the Government wherever he thought that
the Government was going wrong. That
was the impact of Dr. Zakir Husain, the
late President. After his sad demise, forces
which were unable to play their part during
his life-time were unleashed and the trouble
started in the country.

Mr. Mohan Dharia, my friend, has
made out a case as if the entire blame for
the ills of the country are at the door of
certain people. My friend, the Leader of
the Opposition, Mr. Shyam Nandan Mishra,
tried to make out a case that a1l the ills of
today are due to the acts of the Piime Minis-
ter and the ruling party. I am one of those
who will say that the ills of the country are
due to both and they are more due to the
self-seekers, the job-hunters and the oppor-
tonists in both the parties, in both the
groups.

I must pay a compliment here to the
Prime Minister for the way in which she
has handled the affairs of the country.
What to talk of a woman, even a strong man
would have collapsed under the strain and
stress which the Prime Minister has had to
undergo during the last eight to ten months
after the Presidential election. But it must
go to her credit...

SHRI S. D. MISRA : No compliment to
her.

SHRI M. P. BHARGAVA : 1 am coming.
Will you bear with me ? She has acquitted
herself most courageously; most boldly
she has tried to put the country on the
path of progress. That cannot be denied.

Now, coming to the events of last year
after the death of Dr. Zakir Husain,
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let us see how the various erents happened
and who is to be blamed for what. First of
all, came¢ the question of sounding the
various candidates for Presidentship un-
officially by the Congress President and by
the Prime Minieter. Both were within their
rights to sound the various candidates.
The Congress President, as the leader of
the ruling party, had every 1ight to find out
who was the most acceptable candidate
for the high office. The Prime Minister
is the head of the Government; she has
to deal every day with the President, and
she was also within her right to sound the
various candidates for that high office.
Now, my first grouse is that they were
both acting independently as if one had
nothing to do with the other. The Congress
President thought that it was entirely within
his jurisdiction to choose the candidate
and the Prime Minster thought that it was
entirely within her discretion to choose
the Presidential candidate. That is where
the misfortune of the country started. I
would have expected that people placed
in very high position would be more accomo-
dative, would try to understand each other
much better than those whom they cxpect
will always act in the right manner wherever
they functioned.

Then what happened ? We had the Farida-
bad Session. There were pronouncements on
behalf of the Prime Minister as well as
the Congress President. None of those
pronouncements indicated any of those
steps which they had to take performance by
subsequent events. Both wete thinking as
if the country would be waiting for things
to happen, But they did not jealise that the
country was on the march, that people's
aspirations had to be fulfilled and therefore
there was no time for guessing, there was
no time for delay, and things had to move
if the aspirations of the people wete to be
satisfied and fulfilled.

Then came the actual selection of the
candidates for the office of the Rashtrapati,
the President. Then they mei at Bangalore.
Here T must say that decisicns should be
taken by mutual consultation, by sounding
every member of the Board. These are not
the occasions when decisions could be tzken
by a majority vote and no heavens would
have fallen if the request of the Prime
Minister were accepted and the decision
had not been taken at Bangalore, There
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was plenty of time to take a decision calmly
fand coolly after consultation on return
fromi Bangalore. That, in my personal
opinion, 15 the first mistake of the Congress
President and his associates who thought that
it was their right to chocse start the Presiden-
tial candidate. It is nobody’s monopoly
in any organisation to assert his will or
her will over others. Things must be above
boaid in all such circumstances by mutual
consultation and that has been the tradition
of the ruling party of whose office 1 happe-
ned to be in charge for long, long ycars
and 1 know how the candidates for the

Presidential election were selected in 1952,
1957...

SHRI HAMID ALl SCHAMNAD
(Kerala) : On a point of clarification.

THE VICE-CHAIRMAN (SHR1
AKBAR ALI KHAN}) : His speech should
not be disturbed.

SHRI HAMID ALI SCHAMNAD
The part of his speech...

SHRI M. P, BHARGAVA : I am talking
of the course which brought misfortune to
the country.

SHRI HAMID ALI SCHAMNAD : The
hon. Member was referring to the selection
of candidates for Presidentship. Is it a sub-
ject-matter which could be discussed here?

SHRI M. P. BHARGAVA : I amnot
surprised at the hon'ble Member. He has
just come new. He 1s not acquainted with
the practices and privileges of this House.
By and by he will come to know of this.

THE VICE-CHAIRMAN (SHRI
AKBAR AL] KHAN) : Mr. Bhargava,
you have a limited time.

SHRI M. P. BHARGAVA : I would

like to have my full half an hour. You
cannot discriminate between a Member
and a Member. T have as much right as
anybody else has to speak.

THE VICE-CHAIRMAN
AKBAR ALl KHAN)
all Members 15 minutes.

(SHRI
: We are giving

SHRI M. P. BHARGAVA : To the
party Members. I am not a party Member
I am an independent Member.
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SHRI S. D. MISRA : He is a Mcmber
of an independent party. Give him some
more time.

THE VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN) : 1T wil! give you
20 minutes.

SHRI M. P. BHARGAVA : Mr, Vice-
Chairman, I will take 30 minutes and not
a second more. So, Sir, I was talking about
the sclection of the candidate. Somehow,
rightly or wrongly, this selection was made.
Even the Prime Minister agreed to that
and she agreed to file the nomination. Now
it is here where I differ. Have you ever
heard in the history of the world that a
Prime Minister files the nomination of a
candidate adopted by the party and then
takes a volte face and then works against
that candidate for another candidate? That
is my grouse. I can say from my experience
that she had a clear mind but it is her
advisers who are to be blamed. In the whole
impasse, I must say, that 1t is the advisers of
the Prime Minister, whether in the Govern-
ment or in the Organisation, who are mis-
leading her, and if I do not strike a personal
note, that was the reason why 1 had to leave
those benches. and when the split took place
I retained my seat thinking that I have been
elected by the Congress and I shall discharge
my duty as a good Congressman. under
discipline. But pinpricks started from the
so-called lieutenants of the Prime Minister,
some asking me. ..

THE VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN) : You can have
your right to specak on any subject. But
this thing occupies a very small place in the
Presidential Address.

SHRI M. P. BHARGAVA : Mr., Vice-
Chairman, | am speaking abcut the nus-
fortune of the ccuntry, how the present
state of affairs has come about and who
are the people responsible for it.

AN HON'BLE MEMBER : 1t 1s irrele-
vanl.

SHRI M P BHARGAVA : I am not
speaking anythmg irielevant. You, Sir.
have every right to stop me if 1 am irrele-
vant. But I have certainly a right as a citi-
zen of this country to project what 1s good
for the country and what is bad for the
country.
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SHRI N. K. SHEJWALKAR : Analyse
the causes also.

SHRI M. P. BHARGAVA : It is the
misfortune of the country that the leaders
have betrayed us. What happens today is a
crisis of leadership and nothing also. People
have always responded to the call of
leadership. Whether it was in 1962 or
in 19635, they responded and they responded
magnificently. But the common man finds
himself helpless today. He does not know
what to do. He is being told by slogans
that such steps are being taken for his
benefit. But what is the actual benefit?
He is concerned with the cctual benefit.

I am not against the public sector. I
have always advocated the public sector.
But 1 am not for mismanagement
in the public sector, I am not for spending
money through the drain in the public
sector. Just think if the public sector
was correctly managed and even if
we got 6 per cent. interest on the investment
in the public sector, the entire economy
of the countrv would have been different.
May I ask the Prime Minister and her
Government what steps are being taken to
see that wastage in the public sector is
stopped, that the public scctor is better
managed, that the public sector becomes
productive, that the public sector gives
return for the money invested therein.
These are the things which should have the
attention of the Government., But how can
these things have the attention of the
Government when all the energy of the
Government is all the time engagedin...

SHRI S. D MISRA : Toppling.

SHRI M. P. BHARGAVA : ... Do’
not talk of toppling. For that I will require
some other occasion— in keeping oneself
in the Chair, in scheming how to avoid a
mid-term election, how to topple this
Government, how to topple that Govern-
ment. These are some of the things on
which 1 will speak some other time. Today
T am talking only about the country.

Now, Sir. if sane people analyse the

. present situation then the only solution to

save the country in my personal opinion is
not to practise hypocricy but to come out
with open coalitions. If the Congress(Q)
say that they should go with the Jan Sangh
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and the Swatantra, they should openly
form an alliance and say that those going
on the rightist lines will do this. And if the
ruling party think that they should have a
coalition of all the lefust forces. let them
openly say that they are for forming this
coalition, Before we go in for the mid-term
polls let there be clear-cut combinations.

SHRI OM MEHTA (Jammu and
Kashmir) : We do not want to go in for
mud-term  polls.

SHRI M. P. BHARGAVA : You cannot
help it whether you like it or not. Therefore,
let them leave this hypocricy, taking the
support of the D. M. K., the Akalis, the
Mushim League, the C.P.1. or the C.P.(M)
in West Bengal. Let us stop this hypocricy.
Let us be true to ourselves and let us come
out with what we believe in. Tell the country
that these are the two parties and they
can choose between the two, one, the
Congress (O) coaliton and the other,
Congress (I) coalition. Let the country
decide as to who will govern the country.

SHRI BRAHMANANDA PANDA
(Orissa) : Whom will you choose?

SHRI SRIMAN PRAFULLA GOA
SWAMI (Assam) : He himself has not been
able to select a party.

SHRI M. P. BHARGAVA : Mr. Go-

swamy knows what pain I am suffering from.

It is impossible for any right-thinking man
to align himself with this party or that
party which 1 have already described as
opportunist. Nobody cares for the good
of the country. 1 am not going to align
myself with any of these parties unless
they clear out this cloud which is over the
country.

Coming to another thing, we say that
our policy is of non-alignment.

But what is happening? If we read the
President’s Addresses for the last 10 years
or more, we find that all the important
Heads of Government who visited this
country and the ccuntries where our Presi-
dent went are mentioned. This time I find
that the only mention about it is : **We have
had the privilege of receiving many dis-
tinguished Heads of States and Govemn-
ments in our midst.” No mention has been
made of the first visit of the President of
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the United States of America during 1969.
Why ? Are we afraid of anybody in mention-
ing it? The Shah of Iran was mentioned by
name in last year’s Address and the King
of Afghanistan was mentioned in the
Address of the year before last. Is the Pre-
sident of the United States of America
such a tiny figure. . .

SHRI OM MEHTA : That was not an
official visit; it was a passing visit.

(Interruptions)

SHRI M. P. BHARGAVA : I am just
pomting out the omissions, So this should
have found a place.

SHRI BHUPESH GUPTA : If he is such
a big man, he does not need to be mer~
tioned.

SHRI M. P. BHARGAVA : Well, I am
glad if you accepi that,

Then, we talk of non-alignment. But
we are not prepared to recognise Israel.
Why ? Because we arc afraid that the
Arabs may get angry with us,

SHRI JOACHIM ALVA (Nominated):
The Arab-Indian trade is over Rs. 1,000
million while the Israel-Indian trade is Rs
3 million,

SHRI M. P. BHARGAVA : We are not
prepared to recognise Formosa, Why ?
Because China will get angry.

SHRI JOACHIM ALVA : Israel must
first get out of Arab lands.

SHRI M. P. BHARGAVA : Formosa is
a member of the United Nations and it is
not only a member of the United Nations,
but it is a permanent member of the Security
Council. Who are angry there ?

SHRI BHUPESH GUPTA : Evciybody.

SHRI M. P. BHARGAVA : Even then
you are not able to dr ve her out.

SHRI NIREN GHOSH : That is a dis-
grace for the U. N.

SHRI M. P. BHARGAVA : Now. my
friend Mr. Dharia mentioined about
the Supreme Court. 1 have the grcatest
respect for the Supreme Court, Let us
not blame the Supreme Court for not
managing our things properly. Letus be
clear about the demarcation of the
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jurisdiction of Parliament and of the Sup-
reme Court, It is for the Parliament to
legislate and it is for the Supreme Court
and o'her courts to interpret. Nowhere has
the Supreme Court said that you have no
power to nationalise. They have not said
that. What they have said is, it is discri-
mination between banks and banks. It
has been formulated by your Law Ministry
for which I have not very much respect. We
see every day what 1s happening about the
legislations proposed by them.

SHRI S. D. MISRA: They give political
interpretation,

SHRI M. P. BHARGAVA : For the
inefficiency of your Law Ministry, do not
have a fight with the Supreme Court, It will
be a sad day for this country if the indepen-
dence of the judiciary is tampered with or if
the courts are not allowed to function in-
dependently and in their own right and
jurisdiction.

SHRI JOACHIM ALVA : I think you
know that a former Chief Justice of the
Supreme Court accepted a party from
Shanti Prasad Jain on his sixtieth birthday.
Accessibility and corruption.

SHRI M. P. BHARGAVA : Mr. Alva
knows that there are black sheep everywhere.

SHRI JOACHIM ALVA : 1 can give a
thousand instances. We want our judges
to be incorruptible.

(Interruptions)

SHRI NIREN GHOSH : We know a
person was made a judge of the Supreme
Court upon the insistance of the Birlas
superseding 12 judges.

SHRIM.P.BHARGAVA : Do you want
to say that exceptions prove the rule ?
Now, on the one side the Government
talks of appointing a Commission of
Inquiry for Birlas and on the other, they
take out a licence granted to Birias in 1966
for the Goa fertiliser plant and renew it
now. Is 1t a consistent position ? Will
you condemn the Government for this one
act of giving a licence to Birlas ?

SHRI NIREN GHOSH :1 have con-
demned.

SHRI M. P. BHARGAVA You can
not condemn a whole Government for one
act, ‘These things will happen, have
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happened and will continue to happen,
whatever safeguards you take.

SHRI SRIMAN PRAFULLA
GOASWAMI : Like Caesar’s wife, the
judges should bc above suspicion, There
should be no exception.

SHRI M. P. BHARGAVA : 1 agree 100
per cent with Mr. Goaswami that jucges
should be above board, above suspicion.

SHRI BHUPESH GUFTA : But there
are so many seducers around that even
Caesar’s wife cannot remaimn above sus-
picion.

SHRI M. P. BHARGAVA : But there is
nothing to show suspicion at present.

Then about two small points. One is
about black money. I have been pressing
on the Government that demonetisation
should be thought of. Am I to understand
that the Government is afraid of demone-
tisation ?

SHRI NIREN GHOSH : Yes.

SHRI M. P. BHARGAVA Or is it
because 1t will affect politicians who seem
to have got a lot of black money ? Is
that standing in the way of demonetisation ?
Let demonetisation take place, whether it
affects A, B or C. We have to look to the
interests of the country, and not to the
vested interests of A, B or C.

Finally before 1 sit down, I want to say
a word about bureaucracy, My views on
the subject arc known to the House, Ur-
less we bring mto check the bureaucracy,
the country will never progress. The
sooner we take steps to bring the
bureaucracy under control, the better it will
be in the interests of the country and for
the benefit of the common man in general.

DR. DEBIPRASAD CHATTOPA-
DHYAYA (West Bengal) : Mr.  Vice-
Chairman, Sir, we have been listening to
scores of lectures, some short and some
lengthy. In some of these lectures we have
been listening to frequent references to some
people's gloricus past to cancel their in-
glorious present. Some people were speak-
ing under the impression that the strength
of voice compensates lack of reason.
But I thi-k w~ should take this issue, the
issue of the President’s Address, rather
seriously and not from a sectarian point
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of view. Itis a national issue and it should
be approached from a abroad point of view
and not blurred by passion and obscured by
unreason.

I think the President’s Address is remark-
able for certain new features, The pre-
sident has pointed out that three parameters
for an assessment of our cconomic policy
should be taken into account . And those
three paremcters are known to us; increased
production, better distribution of wealth
and income  generating opportunities.
These three points are very important
points. Directly and indirectly they touch
upon the lot of the whole masses of the
country. It has been often said that noth-
ing has been done by the Government. But
the Economic Survey just published two
days makes it absolutely clear that our
economy is now prepared for a new break-
through. And it is possible now that we
will embark upon a commendable rate of
growth, namely, 51 per cent. 1 am sure
this rate of growth is not satisfactory. We
should try to increase the rate of growth
further. We should try to make the rate
of growth as high as 7 per cent, to say the
least. The resources that will have to be
mobilised for this rate of growth are enor-
mous and we know we are indeed a very
poor country, But unless we can mobilise
and properly utilise our resources, the rate
of growth envisaged in theory will not be
practicable. And having regard to this
important thing the Government has
nationalised the banks. Tt has often been
said and said unfairly that this nationali-
sation of banks is a party 1ssue and
that it has been utilised for partisan ends.
But those who say this either do not un-
derstand it or they deliberately distort the
facts of national importance. We are all
aware that India is not the India we see
either inside this House or outside in the
cities. ws all know 82 per cent of the
population of India is living in the country-
side and we should do certain things to
improve their lot. And if we fail i that
respect, all our talt talks and all our planning
are absolutely of no use except as an aca-
demic exercise in futility. The problem of
agriculture is the main issue. As you know,
unless agricultural income gocs up, the
purchasing capacity of the agrarian people
sannot go up, our cconomic planning will
come to a naught and it will bear no fruit.
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And we know that something in this respect
has been done by the Government. We know
that when we achieved freedom, that is,
around the year 1947-48,the total agricultural
production in the country was of the order
of 50 million tons. Now it has gone up to
100 million tons. It means a cent per cent
increase. But always in our zeal to criticise
the Government, often swayed away by
passion, we fail to see the broad fact, the
fact touching upon the lot of the people;
by people I mean the 82 per cent of the
people living in the countryside, thatis
India proper. So, a cent per cent rise in our
agricultural production is not a meagre
achievement ailthough the Government
has not achieved the main target in some
respects. But swayed away by our passion,
we should not fail to see what has been
achieved by the Government. And it has
also to be noted that in the last three years
theareas under high yielding variety of
paddy or other cereals that have been
brought under cultivation arc vast. Thisis
also commendable. It was only 1-9 millions
hectares in 1966-67. Now it has gone up to
as high as 9 million hectares. This sort of
figures are indeed very relevant now. This
only shows that the log of the people, the
people of the countryside who are in majo~
nty, almost in absolute majority, has im-
proved and the people have been benefited
by the measures taken by the Government
in the field of agriculture. We know and
it has becn rightly emphasised in the Presi-
dent’s Address that agricultural production
should be given priority. Inthe order of
priorities it has been given the first priority.
But somctimes it is confused with radica-
lism in politics. Whenever we say that an
agricultural revolution should be achieved,
some people feel panicky and think that it
is political radicalism. You are aware that
in Japan there has been an agrarian move-
ment aimed at higher and quicker pro-
duction. An agrarian movement was laun-
ched by none other than McArthur whom
1 should think nobody will go to th: length
of characterising as a radical man in poli-
tics. Even in Taiwn. The other d:y
our honourable friend, Mr. Dahyabhai
Patel, was referring to Taiwan. Taiwsnis
not a very progressive country so far as
politics is coucerned. Bt in agricultur.l
production it has got somcthing to teach
us. We have a lot to learn from the models
of Japan and Taiwan in agr cultural
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production. When we criticise the Gov-
ernment we should bear in mind one very
important facior, a unique factor, that
nowhere in the world do you find such a
farge population. If you want to compare
China with us, you should remember one
thing; the total cultivable land in China
is much greater than that in India. The pres-
sure on the cultivable land in India is un-
paralled in the world. Moreover, there are
other difficulties. As you know, we have a
multi-party system. We have Opposition
here. We have trade union movement here.
There are such other restrictions under
which we have to work. Given all these
restrictions it is natural that some of our
targets of production in the industrial
field or in the agricultural field we have
failed to achieve. It is really a sad thing
that we have failed to achieve the targets
which we have envisaged ourselves. But
while we should not blindly criticise the
Government on the score, we should bear
mind the restrictions, the limitations, the
conditions, under which we have to work.
And these are conditions which are created
by those very people who criticise the Gov-
ernment for its failures. Now, it is very
gratifying to note that the President has
admitted that the Government is acutely
aware of the inequalities and that there are
weaker sections of the people who should
be backed in a serious manner. And backing
of the poorer sections of the people means
several measures and unless we do certain
things very quickly and positively to amelio-
rate the misfortune of the poorer sections
of the people, there may happen some-
thing very unfortunate. The Government
has rightly recognised that there is ten-
sion. I would say it is more than tension.
There is a possible explosion, perhaps in
the rural areas of the whole of India. What
do we find today in Srikakulam or in
Naxalbari ? We may not like the politics of
Naxalbari. We are opposed to the politics
of Naxalbari. But we must not forget that
these are the weaker spots of our democracy
and if we do not make them strong, and if
we do not remove the genuine grievances of
the people there, they become the victims,
the prey, of the insanc and radical romantic
and adventurous politics. If we really want
to save our democracy, we have to take
certain positive measures immediately. Our
democracy cannot be saved, our democracy
cannot be protected, unless it is strengthen-
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ed, unless its base is strengthened by
socialism, by social justice. Now, social
Justice is a comprehensive concept and it
is incomplete, it 1s lamentably incomplete,
unless it is supported further by economic
Jjustice. Land legislation and land reforms
are integral aspects of dispensing social,
political and economic justice to the poorer
sections of the people who are open to the
romantic seduction and the temptation of
the left reactionaries. There is no room for
complacency in this respect. And the time
is moving fast against us. We know in
West Bengal, for example, our Government,
the Congress Government, as early as 1954
had enacted the land reforms legislation,
but they had not implemented it. T am
sorry to say that they had not implemented
it. And when in 1967-68 the agrarian unrest
was referred to, the present Land Revenue
Minister of West Bengal, Mr. Harckrishna
Konar, rightly pointed out, “I have not
brought any new piece of legislation. I am
just putting into practicz the very land re-
forms legislation which you yourself had
enacted.” Just a few minutes back we have
been told by the Memburs of the Congress
Opposition that they are as much socialists
as we are. Yes, they are socialists, but only
by profession and certainly not by practice.

During the Presidential eclection I was
called by one of my party bosses and by the
President of the Congress Organisation
itself. I was asked, “What are you going to
do?” And I told them that between the
right and the wrong 1 am not an indepen-
dent. I am a partisan when the question is
between right and wrong, and T took that
stand. When I take that stand, I do not
mean that the stand that I take is cent per
cent vindicated in politics. After all you
have to commit yourself to an ideology.
Now commitment to some ideology does
not mean that those who practise that
ideology shall be all cent per cent honest
people. I certainly wish that all my col-
leagues are cent per cent honest and right-
eous, but if some of them do not feel com-
mitted, that is no reason why T should not
be committed to my ideology. That is what
I said and T say it today that between right
and wrong T am not independent, I am a
partisan and T am proud of being a parti-
san.

But the point is that the fand legislation
that was epacted during the last decade
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has not been practised. It has not been
implemented due to back of our foresight.
Subsequent Naxalite movement is due more
to our failure than to their own initiative,
This time our Prime Minister has taken
some positive and bold steps in the direc-
tion of democratic socialism and we wish
we do not repeat the blunder of the fifties,
that we do not kecep our legislation on the
shelf of the bureaucracy, we do not leave
the task of socialism to the Block Develop-
ment Officers and the Junior Land Record
Officers. 1 expect our party colleagues to
come forward and do something for it.

Sir, it has been very rightly pointed out
and pointed out for the first time that the
task of socialism has to be fulfilled by the
political party in this case the Congress.
1t is not the task of the party to leave this
ideology and programme to be implemented
by the bureaucracy. That is not possible.
Socialism of the party has to be implement-
ed by the party itself. Government comes
only in between the two ends as an aid to
the party. In democracy the party program-
me should be implemented by the party;
we cannot rely upon the Block Develop-
ment Officers and the Junior Land Record
Officers or for that reason on bureaucracy.
I do not use the term ‘burcaucracy’ in
any critical sense but in a descriptive sense.
So this thing we must do. Bank nationalisa-
tion has to be viewed in that larger perspec-
tive. You take the figures of the banks
from 1951 to 1968 and you will find that
they are bringing down the amount they
are lending to trade, export-import trade,
poorer sections of the people, e.g. farmers.
They are diverting their credit mainly to
the industry wherein the banker-industria-
lists themselves have proprietary rights or
management rights or both. So only big
industry is being supported, trade and
agriculture are being systematically neglec-
ted. Not only that, the financial credit
institutions set up by the Governments are
also not being supported by the banks,
for these financial credit institutions they
fear, might help the poorer sections of the
farmers; their credit policy is mainly, if
not exclusively, industry-oriented and
systematically opposed to agriculture. So
it is from this larger point of view, from
the national point of view, from the point
of view of the 82 per cent. of the people
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living in the country that the issue of bank
nationalisation has to be viewed. Politics
should be viewed from the standpoint of
the poorer people living in the countryside
and not from that of M.Ps. and M.L.As.

First of all we have to take note of the
fact that socialism as a programme needs
commendable and considerable attention
of all sections. It is primarily a party task
and it has to be practised as such. But
there are two other factors to be taken into
consideration, one bureaucracy and other
judiciary. Socialism, I think, demands a
larger involvement of both judiciary and
bureaucracy. We indeed believe in the rule
of law. But if we really mean that our
programme of socialism is to be implemented
it is to be implemented in collaboration
and co-operation between, and not merely
by the separation of the three wings of the
Government.

Now it is really a sad thing to note the
role of the Supreme Court in the matter of
progressive legislation; it has been unifor-
mly detrimental to the cause of progress
in the country. You remember that the Land
Legislation of Bihar was nullified by the
Supreme Court. And it is no accident.
Even the present Bank Nationalisation act
has been nullified by the Supreme Court.
So we must express our view as Members
of Parliament, as the representatives of
the people of India. We will be singularly
fa ling in our task If we fail to convey the
the feelings of millions of Indians that
they do not like this view of the Supreme
Court. The Supreme Court is after all a
democratic institution and if it fails by its
act'ons or inact’ons to further the cause of
democracy, then it must be criticised and
that criticism 1s not malicious; it 1s not a
criticism prompted by any political motives
but by the interests of millions of Indians.

Now I would like to say 2 word or two
about bureaucracy. Bureaucracy has also
a very important role to play. 1am sorry
to say that burecaucrats look upon politics
as the exclusive business of the polticians,
they do not like the political commitment.

But they would like it if they understand
it. It isthe lever of power—the lever of
social welfare; so it has to be rightly used.
The trouble of the bureaucracy is that
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they are not committed people. Some-
times we have been told that commitment.
on the part of bureaucracy is a dangerous
thing, but we must make a very careful
distinction between committed bureaucracy
and partisan bureaucricy. When we say
that bureaucracy will be commutted, we do
not mean that bureaucracy should be
part;san. 1 do not mean that when the
Congress rules, the burcaucrats will be the
supporters of the Congress. It is not
only for the politicians to commit them-
selves to the cause of the people,
bureaucrccy has also to commit itself to
the cause of the people. They must remember
that they are public servants. The same thing
I shall say about the Judges of the Supreme
Court; they are there to dispense justice
and by justice we mean social and economic
justice. So the judiciary has also to play a
very significant role in the politics of com-
mitment, I mean the socialistic commit-
ment. Thank you, Sir.

ft dto gAo wuew (fagrz) : 9u-
aaTEqe] oY, § WNIF ST F7 9791 T
g 5 5@ wivw 7 1 0 off, 39 =0
F A/ Ig faw 73 faar &1 @ig
Tio IFFT GHA W1 @ a4 WX & §
AR AT gR fawd wsafa & T
fa% sod T wif@ av 9 adv an
IFA SAH Jed@  FE EH gqfa
Fr & sufad SwT gaae 21

TF 9@ ¥9 "F GeHal § A1 I
I ! GHAT H q AT T T orqAA
qrar § R Far gue ag srser fa v ar
U fear ar f5 &Y s #r wseafa &
aF! faam /@ gardr 9l ek g
|7 398 am faar er i w&ifE aeafa 7
A I qgAT  SEauE S| ew
aifqmde & s A=A g §
ag IART AGl FTAT A1MGH AT IgiA
dfFam &1 Ty & 31 o IEw o
AT & A g TR o qw A wegwaT
fg<r & ax fg=dy +1 - sfafeq
LT A1fed AT wAST F1 germ Fifgd )
AfeT e a9 fea @) o & S o,
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gfaum & a9 o7 @ & W9 & 916,
ITH ART GTASE WA F T AR ITH
geE g9 T fl, A qF Igid
fe=Y straT 7 g i@y 9 a€r v
FT T &1 AT qrg FL AT AG Fd
g a0 qt ag S W g8 a7 & 1 A vy
dfgury &7 799 gET § AR IJAH
qarfaF A= AG FEQr g ar S9N
I ATAT FT T qwT & F R aval 7
dfaam £ ToIa HO |

st g ® & qEAIC gW Al A
Y &, fagre § e go dto #1139
I Tearl # S g &, A AR g
g%ar v gad Tsgafa &1 g &, a
& R

Afe & o F0 AR § oot
9 A AT gf § San fafea ik
IR A TAAAE FT T g ) AT S
qATY g § AN UHT AW TE @
fF gaTe W |/ S AR FT 9% § AT
39 93 F 1 To9d gHT 9Ig, SHET
St water @A Aifed, 98 wElET gaR
3w § | gFM AT AGY W gI, 4G
FEAT o0 qfew g T g1 gmiea
§ =rgar o1 fF 39 @ At & W
qeafg & AW F g |

=t g@o o famr : WA 7 FF
g

o) dlo gAe WeEw: H TE FFA
Tt g ag A wdt @t AW
gfaq AZE A AF AT FARATANA
fear | 3z O Y wfqeie &9 &0
IAHT T FFaT JAT | a8 S | wrfa-
d FW W0 IGH g S99 a1
& F AT qEf @7 9§ a8 FgAT
argaT § o 2T gf=wr AgE 1 g
F AT F A FF AT S Y A
iz & G | S, @
¥ sywfawisr F19 grr a1 g9 39 Fat
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[#fidTo o AFR]

# I9E qO 6 ) ofwT T Ay Y
g § ag WY FF T AEm g F
FMT AL F AL & A G ATEH
JEA SHHT ATT ET 3T i gHET
I+ I fawmw & 2 7 fom
a7 Oofl, faw we "o
§ off 1T 9UE Y ITHT KA AT 8,
I FH &1 I9E ¥, g 37 9 famam
TG FT §FY g | fggram F gm3H
fafaeeT & w7 & ot 3= Af@ @
g ok ST uw ww fafaer @
i@ gar =fed sa S &1 o)
qWE A1 @HT IEH IT g
favare agr &1 zafaw o amEw &
AqTTE 3 A @l & 99 q19% FY qE
Fyg7 8 3o uFe Ag FT 950
Z fF g7 S9aT Heg w41 | R o &
ITH A=W FW EW IT FEW T W
ST AGE FIA FT RIOAA FGT

T AT FT G o v fgrgear
q FAT TGI TT ST AWCE I AR &
fa=ti & oY &1 @I fergeam & s
Suferq gar & I9& A fawar 2
agr e 3 5 oSt fegea & 0w
sfeed & oW F1E F 9% qfew g
IR Wl 9 | &r oA 3mr feer
2, T See wozafa 1 A | wE F
AT g &1 AT 97 3 T
fF o fegea &7 R F 9T
TH qYE %1 yqfq I8 Wr § s arfgama-
FAE FT T F AT | gHiAw & a8
wgar § f5 gmr @, A aiiendz
wME g ST artE 3w a7 Fafa
FTAXL XN & F g9 9 | 497 7 &1
ST FT TAFATZHAA HT ATI IHL AT
F FFAT fGar o arfE o W
FOW ® TH | THfag § T § 5
AT T W YR T ATiAArRe
™ I ¥ AOTEF Q)
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avf g § @ A feegear #F a
oot g2 2, I fam wefy &
WTqoT & AT g7 & | & =vgan a1 5
O arat #1 faw Tegafy & wmor
| ZXaT | AW gAY ALRTC #Y Y aAfu-
QICERICHL TN E IREEE R B ci A
ag & miwame & e F ame fradt
TRy fagr &1 sawm fear
fom ag q = fawfemroar &1 smmE
frar o, fow axg @ o0 o
39T #7 A99 T 9T A I@
gu o8 foraugd® Fr s a%ar g 5
TUTT el 56 30 7 T9 IG T FIAATRT
q JEATE FEAR FET AT S
G TH AW H JIATATET T FTIH FA
# fau oF R ST fRT e any
W A AT HT AT ot g
AfFs § ag ST Jgar § g
TATHAE FT ¢ | GATR QW A J7 WA
N IIET R afeorH et gEET
qfeorw ag fawar fF St i g F ar
SHTET oI g1 W I I ARG HY
srweAT famr ofa far sy & 3y g
A fafaw gt | fam afa fa srmmmar
FIGT &7 T ST TET 8 1 AT 9 T
FT AE AT gAT F IW A 1@l A
wer § AU AN 9% g & 9w
TEAT A @A gAT AT d9 I9A e
FT H@T ® AR AR W\ T /A
WA 9T A1 99 AR SATHE Arai i
@ § @ SO WO 9F
AEY WA FT ST g ar SAW o
YAt ar@l 1 ST § T/ aLI
TR 1T IW qE ¥ gATL AW § AL
#F1 wear fea wfg far agdr &7 ==y
T fom Al §oasEa A
HEAT T AT e o7 IuE AqIIU
F T qgar §1 q«r TS |

3§ w1 FR@E AT W, AfwT
forg a% ¥ 99T SUART g1 Afed
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a7 39 JWH IR0 ST gl AT
T e feafq aar @ ) e feafg
gz ¢ & foaet gaar & 39 FrwEt
FN KW FT (€A AT IqAT 47T &
s wW ag foar oo &) feA
AN A TF T FY A FATE IR
TAq O § F915 | T GI9AT gaieg
gt wf oft qrfw fergeam § o T
T § ST FArEr @, s faes gu
T § 9 faeosmd T & w0
afr 2@y 7 gg wmar T foaer swar
¥ = FR@E] § SR g1 Frfed
97 IAAT TGl AT, TAW FH IeArE
g T THHT A Ag g fw -
Yy G AW # WIFT &7 § @S
ARSI UE IS A A S S S
TISTATSAT FT SATT AT AT FGT AT
T OFAE F A &y Arfaal &
T # Ffwedz gwr afeg | aw
20, 22 AT ¥ A A # FOUF FT
T @7 § I ST FHG F o€ A
qMg q ATST ATY ATAFAT FT gATL
fergeam &7 @fqgm g, S AT
qOIETE 8, SUF] gl qEAAT § |
AT ag AARET gz aAwar g & 5w
2y § FATZLATT FerTr Hal g1, foa an g
gfeqr A% Sy /el &1 a1 1% gaU
wer "t g, Sa fagre & sfgon qer
well 9 a1 fex F1E qE9 wew w8,
IAE & TEAA FTH FE | TG WEAT
I AW F ST AE F 59% & 9qTA FH
FTAT AT FAA ¢ | Tt F07 g FF
a7 3W § ey, Su sfant & w@d
fag & & T8 Aqv @Y fag F@
| A GAT & AT ST B qRATR] B
qY<% a8 SATH E) 34T & | a7 § Tg FgAl
argar § fF o gm AW d 97 grea
dar g % §) fergeam § & qwrQ
TS Y ag Wy agd @aE 2y
7€ &1 (Time bell rings) & =EAT
g fr 78 & 77 7R 15 fae ataa far
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ST | AT arEl F1 S erew fear
g SR FW ORI oW A g
a1 =nfe@ 1 A TeEREe S oar St
ERW M T R ¥ faar ¥ ag
3T T & ®9 § feqr 91 98 Samar
TTEH AT AR &HT § FgF 00 g
€V SH I FT gIAT EW AT §Feq
®1 3 & A ) gwiwe & @A § fr d
w1 2EA § A 4 faear Tife? o

ITENTEAA (H IwAT FAY AW
AT 2EW M AG FIAT & | FHiAC
FTTEt 4 ez 2 &3 g o & i faae
aT R e A

Y §to Gro ATF : gH w1 35 fome
faer 4 S&9 & 20 fre @Y a9 9% §
HIX 15 Az gae st 8

TARATTLA (AT AFGT JE @A) ¢
a1T &1 dt e sl g «fifsd

#t dfo gAo WFEH : o9 ST gH
grufmas e m e fF aw |
qeEqAr AT FT AT AMET AT S )
gfase e fegeam & @@ &
T AT T 1At & W97 & 9% g
arfed o1 Sar 5 uge giar ar afew
ag AT FFaT T | 9 aNg @ S A
TATETHE &1 AT gHTET qTHTT 3T oY
R ARSI C RS iRk
F & fqu gardt awwR feq sfafzq
AT agdl =A@l AT W g 1 oAl &9 &
a1 AR T F FAG F 3G qF § |
A I F A4y | a5 WY FrIAT =
wr &1 3w wamew & fau oy
FATs TEIY @GS & qI< ¥ TR F
G F1 @A F & fAw AT 30 a9
T | &7 7 FURT G T ATEHR
fefam #<7 & faw sorg Y @ wrafw
TH AW & AT A IAFT SOAT AT
FHE T A AT GAR T @S F ¥ 7g
F W@ THT | A9 G feafa &y
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Sl dfo gAo ATE]

FrEqfawar H AAHT ARG T G Z |
T 9 S FT T F@C GO AG A
el & f g7 g@d & 9N 9 T
€ o gad W fAd | &I 9%
R 9T 99y W@ TR a1 gHIT
FTHIL AT ATEAT § |

HTAETE ATA F a1 TR Sy g |
3g AT 3 § THISEIE F1 A ATl
THET #4198 d9 A 35 @
TIQ FT HFKIA 947 qFal g ! 97 a8
qaToraTe fergraT § QT ? ST FEA
qE AT & IAH [AMT ST AT
a7 7,500 TqAT X@T AT § | fagar Ay
1967-69 ¥ @19 20 A& fag 71g
AT HETATIALC FTAT FRATAT a9 T 3
TR § 39T W agE G w7 &
faar @1 @ 2 dmW S fEa
g # ATAEgge wREr A foig §%
fem ar f& ag ofsas awex & @M
IHI grEae e # fQar 91 @1 2
T g § TTo TWo a“rowwmn
F ger fedifew 92 @ & Tafw a9
FT HeqT AET 93 @I & | 5 AE q FFAT
FY AFET GO | G AT AT HY @
AT TS FIE AGT @T 8 | T F
9 F aTL § AT FAE F FFT
fF g@sl A 1 q€Q@ AN | B
W o gE & A% & s fan
smar &1 o S faar 9w g7 ag
TG 98 F1 FIR AT ’ar 47 3¢
qq 74T AT T Wr & 7 TEH F10 I8
g fF wam "d0 F7 q21 FTT AT
ARAT § | HEEI AAT AGHE ST
AT T WY § F I8N § (% IT%]1 A
Z | T Tar BN av A awwmar g fF
7 gam "ay 1 wfarer F fow 6w |
3w F fom ag #12 sl A gni |

| AT ar fF St R S qEad
T FY ATE q¢ W & TRT UFA &7
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TaT™ grer Aifgd | & & S Eey
wde F3 faar omn § 9§ 3@ wwed
FY QAN F &Y @ g1 1 §, N IAAIHE
FT FW §, gAC AW FT TUT FT I3
FFWE 9w AT @d ¥ fqg aga 4
g &9 qrar g1 3@ AN T A1 aEd
T37 AW g, faast a fgegeam &1 af-
feafq § fafiem ®a & 2 S =nfegd
ag 7% & v sud It sirfq & Hear
JEY Y JY @Y TE {1 WA, ITqATAL
S, T qHA qE gHe o gw fagre F
@Y § fagre & 2grat A o a9y arfa
¥ AHREX & 59 a¥g ¥ o AWl A7
geq fwar 33 g 1 fFel T o AT Ay
1T §, 99 WIRAT TF ATH &1 WK
1 JEH OF g9 aifq & gy
TCH &1 A1 I OF ARHT FT AT @G
ST, 99 et #F ara 7@ Wity
W AT PR fgrgeam 7 Sfg-Fag w1
TFAT AR §, W RS AR
ATEY & a1 98 g9y o1 qar 3 fres
qurs & qw # st g Imfa S W g,
IUHT @I U AT JAEA F qF
SHH F9 ¥ F9 60 aFeT fqud qu
F @t w1 wfafafea g wifed,
o S8 atE e & ogem g
ITH! ATHF FT HTL T9EAT 9 | T
B qEh & AN B AT F ATHIX
9 WTEA FAATAT ST 8, (T g
HERTT & WIGT FIAT 1T qEA FAT |
afan 3@ sAad A §9 & &
ey & 7 faawr awor gan & R
I ATET GAT § ITHT AN AWT & TaH!
ATHA-FATET HT AT FAQAT ST )

SHRI M. VERO (Nagaland) : Mr. Vice-
Chairman, Sir, I rise to support the Presi-
dent’s Address which he delivered in the
Joint Scssion of Parliament the other day.
I am extremely happy that he has outlined
many progressive steps that the Govern-
ment of India will initiate during the current
session. I congratulate him for this. He
has, however, left out many important
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problems, . specially concerning the nor-
theastern region of India. I would like
to mention them on the floor of this House
and I would like also to request the Govern-
ment of India to take a serious note of them;
otherwise, we cannot rule out trouble in
that region.

The House is aware that there has been
an agreement of cease-fire of suspension of
operations between the Government of
India and the Nagas underground since
the latter part of 1964. During this peace
period, the Nagaland Government could
achieve many wonders in all fields. Firstly,
more than 400 Chinese-trained Naga
boys have been arrested without shedding
a drop of blood in our land. It is because
of the peoples' suport to the security
forces that they could be arrested. Secondly,
many of the undergronnd workerss are now
overground and leading a peaceful life
in their respective villages. Even the hard
core section of the underground people
are very much aware of the desire of the
Naga villages for an early settlement.
Thirdly, the peaceful general election has
amply proved most of the people’s desire
to maintain peace in the area. The House
should note that it is the demad of the
ruling party, and the new Government,
with a fresh mandate from the people, has
started working for a peaceful solution of
of the long-standing problem through de-
mocratic and constitutional means. And
this policy has paid great dividends in ample
measure. Through the initiative of the
ruling party of Nagaland various meetings
were held between the underground and
overground people, as a resuit of which
the suspicion and fear have been removed
and the underground leaders have become
more alive to the realitics of the situation
today. It was only through peace efforts
that progress could be made in the way of
understanding among the Naga people
themselves. T would like to tell the House
that the underground people are also an
inalienable part of the Naga society and
thercfore they must have a say in any settle-
ment, With this commitment the State
Government of Nagaland is tackling the
problem with great success. When more
people are coming round for understanding
and early settlement, the Government of
India should help the peace efforts, It is
true - that -during the cease-fire period the
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underground people have sert a large
number of youths to China for training,
which is definitely a violation of the cease-
fire agreement. But since the people were
against this violation, they were arrested
as soon as they landed in Nagaland, From
the public side it has been proved that
any group or groups of people, who go
against the peace in Nagaland, will
have to receive similar treatment. But it
is really regrettable that even now the
security forces, in the name of Chinese
arms, are searching all camps and village.
They are imposing curfew in the villages
and are making indiscriminate arrests of
the underground people. As a result, even
those, people, who werc most willing to
remain in the willages, or to start talks
for a setilement, were compelled to go
back to the jungle hideouts for their personal
safety. Is it the way to convince the under-
ground people and the public of Nagaland ?
Is it the way to observe the cease-fire agree-
ment? Is it the Gandhian way to solve the
problem? We cannot go back on our word.
Can we make any caste distinction about
the weapons? If all aright-thinking people
in this country sce these facts without any
bias, I hope we shall be adjudged wrong for
these actions. The ceasse-fire terms, which
were entered into between the Government
of India and the underground leaders, must
be respected by the respective parties.
When the ruling party has clearly declared
a policy, the secruity forces, who are dep-
loyed there in aid of the civil administration,
cannot go over that policy of the State
Government.

Unless the Government of India mends
its ways, the entire people in Nagaland
will be antagonised. In that case the blame
shall have to be placed on the Government
of India. If the so-called cease-fire has to
be extended month after month, the Govern-
ment should strictly adhere to the agree-
ment. Otherwise, the cease-fire would be-
come only a laughing stock.

Another burning problem is the Assam-
Nagaland boundary dispute. Simce 1957,
The Nagas have been asking the Govern-
ment of India to restore the traditional boun-
dary between Assam and Nagaland, Several
representations were made by the Nagaland
nationalist organisation as well as the Chief
Minister of Nagaland but all these represen-
tations have fallen on defears. The Govera-



195  Motion of Thanks

[Shri M. Vero.)

ment of Assam, on the other hand, is taking
advantage of the Central Government’s
indifference to this problem by way of
deploying elephants and armed police to
harass the Nagas, destroy our houses and
crops and even killing our people on the
boundary. But the Central Government is
still keeping silent as if they do not know
anything about that. May I warn the Govern-
ment of India that the Nagas cannot be
driven like dumb driven cattle according
to the whims of the Assam Government ?
The Naga public is prepared to face any
challenge to defend their territory and our
people, if necessary, will sacrifice the
last drop of blood for their land, But as
a member of this great family of the Indian
Union the Government of Nagaland feels
strongly that good neighbourly relations
with the sister State of Assam should be
maintained in the interest of security of
the country as a whole. Today the tension is
really very great and unless the Central
Government intervencs im  this dispute
immediately it may explode any time at
any place.

Nagaland is a full-fledged State and s
occupying a very strategic area in the eas-
tern India. When the Naga leaders entered
foto an agreement in 1960 with the Prime
Minister of India for the creation of a
State on the basis of the 16-point memoran-
dum, all the points were agreed to in princi-
ple. Since then the Government of Nagaland
has been asking for the appointment of a
separate Governor for Nagaland but this
right has been denied to the State. Some-
times I really wonder as to whether the
Government of India is really sincere to
the Naga pcople. All the time they go back
upon their promises but whenever it is to
their advantage they want to impose every-
thing on the Nagas. If this is the aftitude,
the Nagas will be justified in asking for
separation from India. But since Nagaland
has become an integral part of the Indian
Union, whatever is legitimately due to the
State, for instance, separate Governor and
law and order, should be imroediately con-
ceded to the State Government without any
argument.

The {ntegration of contigucus Naga
areas was also one point agreed upon. The
British policy in India was to divide and rule
and theeefore they bifurcated the Naga
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areas some of which are now in Manipur,
Assam, NEFA and Burma. The Nagas have
a right to live under the same roof as proud
citizens of India but this demand also has
been resisted by the Central Government
on the advice of a handful of bureaucrats.
In this connection I would like to mention
the boundary demarcation between lndia
and Burma. The Nagas cannot be divided
by artificial boundaries in this manner and
therefore any decision taken for this boundary
with Burma without the consent of the
Nagas cannot be recongnised. Before the
final demarcation, the Government of 1ndia
should ask the views of the Nagaland
Government and then talk to the Burmese
Government. This is one of the legitimate
demands of the Nagas I represent.

1 hope that the Government of India will
take immediate steps to see that the demands
that I have made here are met.

Thank you.

SHRI BRAHMANANDA PANDA : Mr.
Vice-Chairman, Sir, I have the profoundest
regard for the President of India, Mr.
V. V. Giri, and his Address to both Houses
of Parliament, 1 feel, is a testament of faith
and hope. I am happy that my friend,
Mr. Bhargava, refreshed my memory about
the incidents of the last few months, For
him it is a tragedy for the country; for
a man like me it is a matter of jubilation.
In every change, or if you usher in a new
era, there will be definitely upsets, change of
status quo, change of ideas and also change
of our conduct. He was very sorry that the
Congress was split into two. When I entered
Parliament two years ago I rem:mber I
spoke in my first speech and I addressed
these benches as Dandakaranya having
no character, no form, no ideology and no
strict adherence to principles.

SHRI B. T. KEMPARAJ : How about
you?

SHRI BRAHMANANDA PANDA : I
am here as solid as I am.

1 was predicting then that if India is to
progress, if India is to move ahead, then this
Dandakaranya must split and I am happy
today not to find Mr. S.D. Misra by the
side of Mr. K. K. Shah. It s not a tragedy,
it is a development of history; it is a process
of evolution.that nobody could have ohecked,
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SHRI MAN SINGH VARMA (Uttar
Pradesh) : I hope you are not shifting there

SHRI BRAHMANANDA PANDA
Please do not try to cover them.

SHRI S. D. MISRA : He is already
there.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : No interruptions
please. Mr. Misra, you will be speaking.
Be patient.

SHRI BRAHMANANDA PANDA
Sir, you are sitting in front of me. I see you
in front of me. He sees you from a different
angle. Naturally when you view a parti-
cular thing different views have to be accep-
ted. T do not deny him his stand. I accept
his stand but I say it is wrong and we will
fight it out elsewhere. Therefore when the
President draws an objective picture of the
country he is not satisfied with that alone.
Along with that he points out also certain
objectives that have to be reached during
the 70°s. Therefore the 70’s will not be easy
years for any of us. Everyone of us must
pass through trials and must prove our-
selves to be persons who adhere to parti-
cular ideals, and to implement them, to
work them out are prepared for sufferings.
And with that view when I look at this side
sometimes I develop a llittle cynicism also
because although separated they do not
still feel that they have a separate duty to
perform. They have to go a long way with
suffering, with struggle. If that were their
attitude, their President, Mr. Jagjivan Ram,
would never have said that his doors were
open for these people; he would not have
wanted people from the other side to walk
in. You cannot do things keeping your door
open. It is true and I appreciate when Mr.
Nijalingappa says that his doors are open.
But let both sides remember that it is not
the decison of Mr. Jagjivan Ram or of Mr.
Nijalingappa but it is the people who
will determine, it is the people who will
see that they will never unite again because
unity amongst them means trouble again
with loss of progress, loss of dynamism and
again we will be stagnant.

SHRI B. T. KEMPARAJ : No chance
to you.

SHRI BRAHMANANDA PANDA : I
told you my friend that I am as solid
as myself. I need not get your certificats.
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The President in para 6 of his Address
saysi—

“There has been an unleashing of a
vast amount of human energy and enthu-
siasm. Ideas, attitudes and even habits
are rapidly changing. And this trans-
formation is taking place by consent
and within the framework of a political
democracy.”

When you say, a political democracy’, I
remember Mr. Krishna Menon, while addres-
sing the Congress session at Bhuvaneswar

saying a very significant thing. ‘We are not
only the biggest democracy in the world.

We are (the Congress then) the biggest socia-
list party in the world’. He said. I want my
friend to remember this, It is a clear com-
mitment this year. It is no more the socia-
list pattern. It is not the Avadi resolution.
It is a clear commitment that India is going
to be a socialist country and this commit-
ment everybody must bear in mind. Those
forces or people who are against socialism,
who take the name of democracy and who
talk of history, tradition and culture, should
know that thcse are not at all applicable to
the present day India. They should under-
stand that nobody can stop the march on
the path of progress. People are vigilant.
People are awake and they will move ahead,
This new Government or this party should
stand by the people and shoulder their
responsibilitics and hardships together in
the seventies.

{Mr. DepuTy CHaRMAN in the Chair]

I shall refer to another paragroph in the
President’s Address. In para 34 he says:—

“At a criticol period in cur history,
the Princes showed patriotism . nd imagi-
native understanding of the aspirations
of the people and made a major contri-
bution to the smooth and peaceful
unification of India under & Jcmocratic
regime.’”’

Somehow or other this world ‘patriotism’
in the context of, the Princes hurts me,
It pains a common man's conscicnce. When
a Prince becomes a Minister, he does not
become a patriot, May 1 know how many
Princes suffered during the freedom strogele?
May 1 know how many of them went to
jail during our movement for independencs?
How many of them know what is hunger ?
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How many of them know that clothing is
necessary to be decently dressed? They
have suffered nothing. In the last but one
sentence of the Address it is said:—

“Government have, therefore, decided

' to abolish the privy purses and privileges

of the Rulers of the former Indian States

and legislation will be introduced to
give effect to this decision,”

Now, we do not hear of that legislation,
Then, it is said:—

“It is, however, our intention to make
certain transitionat arrangements so that
the former Rulers may have time to adjust
themselves to changed circumstances,”

1 do not think they deserve this type of
treatment, When a poor man, a poor Harijan
suffers in his hut, are you to tell him that
you have given him twenty years’ time
to adjust himself to poverty? It is not that,
If thé Government are unhappy that their
Highnesses are gone, they can give them
Padma Bhushan or Padma Shree. If they
cannot maintain their palaces, let us pur-
chase them and convert them into children’s
homes, But to say that we must give them
time to adjust themselves to changed cir-
cumstancss is not correct, I do not agree
with it. Government should bear in mind
that if such an adjustment is to be made
only in the case of a few persons who can
be counted on ong’s finger tips, millions of
Indians will not look at it with favour,
I do not accept that this Government which
says that is progressive and which says
that it will march ahead whatever be the
obstacles, should give this treatment to the
Princes, It is not fair, '

1 told you at the beginning that the
President’s address is a statement of faith
and hope, So far as hope is concerned, I
wish that it does not remain a hope only.,
The Congress Party, the ruling party, which
is now spearheading this movement must
be awake. I support this Government not
because I feel that the Prime Minister should
rest content with being the leader of a
truncated Congress party. I support it be-
cause I see some bright faces on this side
of the House. I hope some new movement
will start. There will be a new unleashing
of forces. New energies will be created and
people will feel that they are marchig
ahead to a stage of a socialist and stable

M1I6RE/70--7

[RAJYA SABHA]

on Presidents Address 200

democracy. Therefore, youngsters like Mr.
Mohan Dharia and Mr. Chandra Shekhar,
who are the theoreticians of this party,
I believe, should see that there are no pres-
sure pockets in their party. The more the
pressure pockets, the more the grumbled
and disgruntled elements, the more you
are giving a handle to reaction, I support
you because we do not want that reaction
should take over from you, until the people
are prepared in take over the reins from your
hands.

SHRI N. K. SHEJWALKAR : That is
your condition for support.

SHRI BRAHMANANDA PANDA : 1
think politics is always conditional, It is
not surrender. 1 surrender only to ideas,
not to human beings,

(Interruption)

The other day my esteemed friend, Mr.
Bhandari, was labouring hard quoting
from this paragraph and that paragraph of
other’s speeches to prove that the Jan Sangh
is secular. If I am to be honest to myself,
I know all the smiling fricnds there. T have
no personal animosity, but events have
proved that they are yct to believe in se-
cularism, There are many intellectuals there.
I know people who have suffered and who
are prepared to suffer, but 1 may also
request themn to understand from a different
perspective, the aspirations of the Indian
people.

SHRI MAN SINGH VARMA : What is
your definition of ‘secularism?’

SHRI BRAHMANANDA PANDA
Secularism does not mean that which is
bound by organised religion, 1 myself
am a spiritualist, I believe in the develop-
ment of the spirit, but I am not bound

' by any organised religion centering round

a mosque, Mandir, church or Gurudwara.
(Interruptions.) I have to finish, My time is
limited,

Tn paragraph 18 the President has stated :—

“The policies of financial institutions
are being progressively reoriented towards
the promotion of industries in back-
ward areas, While these policies are
designed to accelerate the flow of finance
for industrial development in backward
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areas, they will succeed only in so far as
the requisite infra-structure is built up
imaginatively and speedily. The primary
responsibility in this regard is that of
State Governments and it will be the
endeavour of my Government to work
in close harmony with them in promoting
balanced regional development,”

I wish this was implemented properly,
1 come from a backward State, I believe
that the money of the entire eastern region,
that means, Bengal, Bihar, Orissa and Assam,
today is flowing to Bombay. This has to be
checked and if our areas are to develop
industrially, it should be taken into account
that Bombay should not grow richer at
the cost of Orissa, Bengal, Bihar and
Assam, I hope Mr. Dharia who is a rich man
will agree with mie—he comes from a rich
and prosperous State—that this harmony
and promotion of balanced development
should have to be taken into account and
1 believe Government should be awake to,
and aware of this.

Another point [ wanted to makc, We
talk much of bank nationalisation, I think
it is becoming a little stale. Let us not make
much of it any more, It was not meant only
to be a slogan but a step to be taken. 1t
might have been done long long years ago,
I know that in France and other countries
banks were nationalised Jong ago.

As far as the fundamental rights are
concerned, for which certajn friends are mak-
ing loud noises, inthe U.S.A, ajso property
is not a fundamental right, I do not know,
of course I am not wiser than those found-
ing fathers who created our Constitution,
they were highly judicial-minded people,
but 1 do not know why they included that
in the fundamental rights. Tt is high time
that we now change it. Otherwise we cannot
proceed with progressive legislations,

So much had been talked about the Sup-
reme Court also. I am unhappy that the
Supremc Court struck down our Bank Na-
tionalisation Act, But we should also Jook
into the malady, We have to maintain a
judiciary and also an cxecutive, but we
should not think that the judiciary is ail-
powerful, all-pervading, omnipotent  or
omnipresent, whatever you call it, or omni-
scient,  But  there  are  laws by
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which they are also bound, Wec have
to change those laws, We must harp on
that. If you want that they should not
stand between the people and their aspira-
tions, those laws are to be changed, and
I think Government should take note
of it, and the sooner we change those laws
the better. We do not want to do away
with courts, we do not want to do away
with the judiciary, but when change comes
in, according to the changed circumstances
laws and enactments should also change.
1 think those friends who belicve that
India should progress should be awarc
of this and in the coming months we must
see that those laws are changed because
Pailiament is supreme, Parliament can
legislate, and Parliament while legislating
can take into account the needs and
aspurations of the people,

A word about bureaucracy, I am one
of those who rarely blame the bureaucracy
because, if you have some experience in
Government, you have to move with those
officers, But [ appreciate the point made
by my friend, Mr. Chattopadhyaya that
the bureaucrats must have a commitment,
not a partisan commitment politically moti-
vated but a commitemnt for their duty and
their responsibility, If a Secretary feels
that he is therc to sign a paper or a notc
sent by the [ower officer, I think he will
lose his imagination. He is also part of
the nation. He has his sons and daughtcrs
who are in colleges, who are citizens, They
have also a future to face. He must be
conscious of that. But from my experience
I can say, to whichever office you now
go—Mr, Shah, please hear me, Mr.
Shah, please hear me—to whichever office
you go, when you discuss a topic with a
a big Government official, is you loosen
a little and strike a personal notc, the first
question he puts is, “Do you belicve that
this Government can continue for long?”’
What can you expect from that officer ?
He should not be left in a state of uncertain-
ty. Today the Congress is in power, tomor-
row Mr. Bhupesh Gupta may come. But
the officer should have no inhibitions, You
cannot block anybody.

AN HON, MEMBER: Hc is alrcady
there.

SHRT BRAHMANANDA PANDA:
Naturajly, when people return Mr.  Bhu-
pesh Gupta, you cannot stop it. Crystal-
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lisation is to go on, It will open up the
way for polarisation of forces. People
will come and go. You cannot stop any-
body. I want that the bureaucracy should
not be kept in this state of uncertainty.
How can they work then ? Take an instance.
A barber of my place wanted Rs, 100 from
a bank for a cabin to start a saloon. 1
went to the bank manager. By that time
nationalisation was struck down; then the
Ordinance came. But to help the barber
I proceeded directly to the bank—I would
not nime the bank—I talked to them, I
stood surety to that man and somehow or
other I got him Rs. 100 or Rs, 150, When
T wanted to discuss a little more with the
manager about bank nationalisation, he
said, “Do you fzel] that this Government will
continue for long?’ How can you then
expect that he will commit himself to a
particular type of work? This uncertainty
must go even though this is a minority
Government. And there is nothing wrong
in taking support from thosc who agree
with them, whatever heart-burning there
may be from other sections. They must
show to the people and the bureaucracy
that this is a Government which will go on.
Thit feeling is not there. If that feeling
is not thzre in the bureaucracy, by simply
blaming them or maligning them here
you cannot bring any improvement,

One more thing, a political point I want
to strike, and that too not for myself but
for my friends on these banches, They
are now thinking the buijlding up a new
cadre, Have they understood the meaning
and the significance of bwlding up a cadre?
I understand, they have not taken it seri-
ously at all. 1 read their resolution. What
is happening at the lower level? In a State
if there is 4 Minister who belongs to a parti-
cular party, he is no more [oya} to the party.
The Minister takes certain workers around
him and thus builds his own council. The
workers of that Minister run to the Block
Development Officer, to the Collector, to
the Revenue Commissioner and if they
are a little vocal, a little theeatening, by
pressurising they get their work done.
Cadre means those who politicalise the
peoble. The political worker must be cctive
at the lowest level. A man needs money,

The bank is there to provide him with money,

The political worker, belonging 10 which-
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ever party, must run io the bank manager,
get the apbilication form, and help that per-
son 1n cvery way. Similarly the worker
shoujd be there to help the peasant in his
needs. That is what I mean by cadre. If
cadre means only Minister’s counsel, new
ambitions and idle hopes, development of
pressure pockets inside a party, then nothing
will come out of it. T am never a pessimist,
I am an optimist by nature, and I hope after
this split between Mr. Shah and my
friend Mr. Misra crystallisation is setting
in and polarisation will not be far off if
they stick to their ideology and mean busi-
ness for themselves and for the people.

M. DEPUTY CHAIRMAN; That will
do,

SHRI BRAHMANANDA PANDA: 1

am happy you gave me this opportunity
to speak out my mind, I thank you for

that,

T gHo Fo famy : goawaly wgEy,
Teafa St ey, S W fear
FEAE AT #X ST &9y T |
g% fod 1 =X g0 SEl SR AT
&, afew fow agg @ i o a1 39+
gfaraw & g ag ar saRwER -
WSAF E @I, WX SAw fgeat A
FEr 91 T FO 41 gH A qEr
TEL T, FAIfF IH T agd A
S 4F TR 19 WX ¥ TRE AW-
for #T @l 8, STHT TdiF TET AT
qe ® | AfFA AR S5 9gd
framss @ | /7 @ & F -
ofs St &1 @ STq ST wgAr Ared
AT ST I FET Fel, qg T ¢ T 09
ga& #1 fFa-fee s@aEr § 59 3w
H ofrhad & GaT g | T8 qa FgAr
arfgd & ST TE AT S TH JIF7.
§ g% AfsaraT F IET FgA ALY fa,
q1 & ag FE fF AR A @ IT &
Hqre 71T g R

T atw St 5 oz afwsen
21 =rfed o, tRas fag 2w it A
FATAT el ZTT J@Ar 9 AT e

5d
%
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HIAT JETAN FOA T, T A, G199 | g Wl Fav &Y, T A Y, e

WEAFIXAINEA AL EEE ) =
WA | I® 9T o947 qgeaqr fegwor
T, B9 F T IIAT gAT, AR A
4G #f, wfeT 3@ sfaweor § @™
F w18 sut g | few 3w arfsoor §
BRI ETE RS SR
FT TTHTT TF ATLATIET T FY TR
& AT ag sha § g8 o AR G—
UL

A AFTAT d=T ¢ T 9T |

Mgge o fawy : S A FA D
T & |/ AV AE FEaT § ared A=, oy
W &, G FT IAaT HEf g A5 qF |
& 7 ara SfT erfasrar 7 agy ang

a1 98 ad qmaw § A ars
STO A g a7q ST Arfed o 1 A
AT G, qeeufa &1 wgar anied
A7 {3 Igua § 61 WY Ay 3T | 92
HTTAT FT THT LT TE T | I T
9T AT HTEFATiEat A Far 87 T 2 )
Y A T AT TA a1 F HAT FA
€ THo Fo Tfea o1 AT AT T #7
T Tg L F41 g2 &, TH AT FY
YA ety & wroer ® g arfed
oFt; FmtF ag # 1S fomrd €1 s T8 g
TR TET AT A F w7 977 2 fE
T T W SaT, amfaee diw gae
IMTAF AT T 1 F 2 1 FTH
A AW @, T AL qgT A=W &1 A
& 1 sror Fegfaedt w1 e AT FI
g, St 3@ ar¥ ® zfagm feaamr, 97 59
T T =B TG § TAQT & FTHAA L@ |
¥ eT8 wgAn =vEaT § fF AW e
qrE 1 EA & AU 2 G qwEe
T, oY 92|, A TR JgE
AT AT S F AT 9+E fEA 4,
zH 17 &1 fqamr A=t avg q A
21 %9 F7 A7 fAg gwm AR I9A

T HTE F40, § 38 TAF SAF!  IHE
FAIUAFE G FeAT g gl
(Interruption) T & 7g FEAT ATEAT
gfs o1 zw 2w #r sfogre fra,
ag g wa wgvy faawm 3@
IM § UF ¥o9Ad A G AT
WY oY | S aregerEY /e & XS
F rar =g 3, forg T Ay gaTe AT
§ LT, TAF! AT ACqHT FT FHL
78 ¥ 7@ ¥ 9W four awn o
#Y grar 5 uswfy & sfwwmer &
4T ST & T |, A AT TS AMEL
¥ g § 715 997 oF AL AT K
grdr; wife AT W aEge Aar AT
FeLTOT WEA §, O T WO aq §, al
FEY § T 3¢ TS § AT TS AT FE
ZE 2 | §g gH IHT fe@eArd | FH g
s fagans 6 99 & @1 T oY
¥ daq & A7 & & WEy I TR €
STt ag F1 FA & A gHL /AT 4T
FEH | 7 T UL FT G191 FT IH
TG A TAY AT JOAT | A¥ 5 -
ATOO] & Tg IT ST AT o |

H ¥ GEAT AT 3F THC & 9 G
aTeH §E fAfAEe ] | Ogel a1 sd a0
q s oo & 1% S0 afase #1 o
A AT AT ST 1T g AATE R/
& srae 1= T a0F ¥ Ew@ @ Q|
T qUTE AT SRW WO SAETT §
GIg Wi g |

WIg F yomar ol e A A
qIET T 4 H qgt 9% 74T F747 o
ZAT, TERT FTE qAT TG g | Y
R S 7 g7 % agi a7 eeafa feaaa
1A F ST TEqh F AW { S A0
=T F AT @ 2, afww i
faaa & a7 & €7 A1 7L & | AA(AAT
F [ o7 w0\ g o, A AR 2
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frest &= #gr oA, afew oy &
Ffaam § IuFT w18 =11 = 2
T 919 73 2 F o9& 9@ A-Tarz-
fz ¥ T w0 2 K 9g 9T e
FIAY ST <Y & | T A T E AW &
FX T IWAT & | ag 9T FH 37 a4
¥ HTAT AT &, forma & et A &
ot O 7 8 o fFe g § ez Ew
g =9 F e ¥ AT e
§72X FEMT U0 AR T FT FH(GUZ
F & 90 ag s fagray mar fv |7
F I FE A g7 ATATER 2, a8
HAT ATAR T AT | T 6 AL R a8
AT AT AT ST A AT A7 AT AVHR
F1 5RAT ST & 99 fF fferg S ve-
TEIATFTHR AE(E | T agEE AT
ST TTATIAE IAHT TSATSH HTHN 11
Tifgg v wewr fagwi & uzansw
Ft AT & | IN faEwi & gEATET @4
£ TR AL T ) A1 T T AW AT
#Y £ | sufau & $% g afawmm F
frg e 30

o, o7 77 e o a7 i gar
SASA F1 @A | § A A2 FESAL
7EY ¥z @1 AT safer ot 78 77 @
g 5 3§ zgz s g ) afew & zafog
¥z 731 ¢ faoa are St qegafa #1797
3T AT, IAA SHAAT FT geAT & TS AT
aw ¥ fow q<g & uger fefaftam g7 ag
FTAE AT | 7 o) st 3ga & Wz
FT FGU I WTE, T 7 4777 | a7
T 9, AL 99 {409 7 | 38 A A8
& & sad garw et @S 99T § A9-
W7 & | AfFT § g FgAr IEar g fw
T IAF T F T, & FEHfaT 2 o
ST ZUT T T F FOFEd g | e
sfY AW e FAH AT G T T AT-
fora gy w g o7 T WS ¥ 99 9T
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S o FIOAT TIAHATT F7 T | HET-
AT AAFATE T AT F §, I IT%
AT ET I AT A= &1 4 1+ Aoy
q SOl uEm aRGT R/ owgl ar fw o
foras aa @Y Ay, AT I THIHATES
qE7 g1 wdd 1 wfww 9, 9 faw O
AT ¥ T TUTAF A, 1 ITF ACH
F&r g7 Oh, it is a good riddance.
ar T I we fgaredr €7 g1, Su%
TR A T FGT AT TFAT L

1 arfer agt 9T 7Y g 1 STET Y
F9T 2 f& g e At as & o
fa & feft ifzr & @ werE, fomd |
TERTT AT AE GH ARAT | H IR
g 9arg AT ATEAT § | SR quAT
qAFULT 7 FT T = THo uwFo fAA
T w7 Frawt Qg F ofmAr
Tfger TR & FTY Bier FAT F | AL
et & SaT BIET FHHF HT DT TAAT
T 21 ] ol & e st v E
BYET FHAT AEG ATZQAT § | # AV AfET
T T § GIFT F AT F O F G
g | &fFd 5@ IFN 98 AT FE AT
qTAT oIET o gFe uFe faa F
fa &7 | «Amdr gfew Tt &
fgeT At FE0 FT A I F AQ
g o faaterar & oaw fa,
qea T ATH frar 1w {67 =t Frre
FgTE &1 A1 foaT | 1 9 9g FAT 9TRaT
g f& 3 mgd s A AT A @ A
At 3F for FHT 9 2 | T TZ GHTL
Fegfaeal A7 AT T A S | FEAA
fafferage R 2 A a3 2 1 O
T HGT; FAIF T THAT 97 5 Frz e
fafreeT aga 92 & it fifra st & a1a |
TH JLHE W TF AT AT T § HR
AT HYFIT T FH § 7 0F 17 4
7z A @ 2 fF sl a aw
FAwe 2 3 2, faaw a7 arfaw & s
fr ag sga swfaeia &, 9 98 ™
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v 7 qefaTiEar @7 9w # 7
TE TLT AT AT 21 77T 2 | T2 59 q7E H
T &1 8, forad ag wrem g1 o fa
g% oo 9 q7ar ¥ fag aga 7 2
AT g IqF AT F FHI FT & F
faT 76 s @ 2 1 afER S Ty F19-
FETFTAT S, FT T AW & fou &) ey
g ot g <) amgafa qrfas
FT qa9 faT o ag 7g qu=dr 2
& Sga 77 Fm9 That F fou fFar &
afET & o9q FZAT ATRAT ST MR-
Afea #1 qrfadt @ o AT FT TR
qSaTfeET F1 4R FIH FT | AX
a7 €1 arEfea fRar @1 98 7%
fear gar f& v J FrAEa ar e
go qo § AN, 3% fAw 25 @M@ TF
ar UF FAT aF F ATLAT FL AT |
(Interruption )  3F7.  dIA@E F
fafaees @, 41 ag 8 S¥ae ofar
QA | 7 %93 ofe & fow o
FUST Fr BT 3 §1 T ERT, AT F
I geqare 391, FIF IqG T 9%
UF HG( FH Z@T | ATT O 4T (&%
T AT TSI TF FUE aATA IARI(T
AIH W F &, T FIE BIT ATTHT AET BT
qHAT & | THFT AAIAT I GO 1% TH
#ifa & gar 3w | wre-gr faw@r v
ZTeT qET &7 AT, AT 10 FUS FT FH
U {1 T 9T FAT AET £ | TWAL
fAfgdF aN 75 TG A <9 TG FH
FA & ST B2 I § ¥ I%
Frdifev & @3 Al g1 qad T F /R
ST | TS AR EATIA-H R CT FHEAT
2, Frgfaee) & @m0, 60 a9
A & &1, Few! fw guw dr RogmT
AR E, A AP A 2, T 99 ATHT §
T S gEdl & A9 € F w9
1T & | AT qg T FAT F G
A '

! 1A TGS AEETHY | BT AR
Frafaes &7 37 § AT |
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st ggo o fasr: oy a@ § A7
e L A ag A wrarfr g aw A
TAR] ORI & | 3 Ta F7 frafer
& T IR oA &, ATor AT HTH
FreaieoE #r fagfar & a1 I9® -
AT E |\ | A ALY AT ST, W
FrEE 7 F {6 & 19 F | & faqrer 2
7FAT § f5 e A faafw, Swds
9% FTIqE w1 frafa sofs qam
ar qifafera & T & 39 30 H, qgl
% {5 SE-ag M Jor7 F A
fafreze 93 wrfex g1 g £ fF frawr
U ZIET FIAIREA | 937 &1, frasy
oo o o # 3T F1, fed zark
T FT FIUTET | AT W ALATAE &
ff——zq @ W@l 1 9@ 7 Fg @,
THT qTd T4 FE @ E-—THo A A,
THo Tdo UHo #I, ¥ed & fafaeed
F GrEa——AT G THOT E——FARH
T sfAwT 39 7€ € T &, s
fafreee q& oy @ anfs s famm
S fF 3T T 7 A e a1y a8
SATEET gR AT HT IR « B
Tg ZEFE UF AT | e W @A
AT TATH T qTG FQ &, WHae-wiag
HTHFTE | X TG A, go o X
fage & Far-am &9 AW AUA
M gt femm | fafaeet @Fr 9%
fe & | ga o® wuwr @ fF aww
Az & fafawey @ Tl gard
AT, ALE @ AR TT——FT THAT
g o wgar s=iW Fw FRe & fRam
-G o S F &9 § qreA & 4,
&t faw @, FTF-U1 AT, J@aT 7 7T |
T g9 a1d TH T F1 FgEl § 1
FZT ITaT & 5 o aegare e -
aff %1 | 3% 2 qeeufd F HAR X
AFATE & {0 A F o, AfFT §F @
¥ TUW FF FEMW & Fvg § S0
I8 TEY £ a1 § I+ AU 8 graag
g, 9% ALY WA § TE &/
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[t a=o €0 faa]

AT ATEA TG MO | e LA
fedt 7 F T FEET TE F O
FZAT WEA G A, IAF AT §, G
EC Al

st oW WEAT: # ATOEr o dEq
£ |

it gqo o fux : IPH WHART
WU AN g -3
ar dr g~ ¥w FET OgET 2
TS WES K1 oqm oz fEew
vz F, wE qEEr o &y

One spokesman talked like this: “The
Governor of U. P, said that it was 290 for
Mr. Charan Singh,”” ] am just giving you
an iljustration, not the actual thing.

faar a1 o gu ag eveede S faw
W H AT I TG § ) TH AE q A
sfsar Ifsqy o Eifaa goreme %
TET & | 59 ey A ager A Ay gd oy |
TR F1 o AT § FgAT e
a1 & arwr gfear ey wv oY -
TATT g1 @Y, 399 Jg gt fafvaa
& @ 37 fread o qgey & fE e
gfear AWear uF Fraiwa o9, foad
gifeamiefa & o9 Ww© §f |
T TaEHE FT BT aF A /Y | T
H TR IS T4 ARG )

arr ot feeqem 1 w0 & =g
+¥hrg #F g, AR qome i} e
%7 g1, AR A< YT FT I, JATaT
T &, AEHTAIT FT T |

st I Hgat : =TE AT AT

Y gWo o famr : U F guR &
§ 919 | g9 IF FEAT Q) T A
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T SH] ACF 71 HST | 92 9T | A
FT FHEAT q15 g o7, S & 7 ( Al
ST &Y TE 7 3AfAT #fE I9% g_w
FI M T AT g——HT TG TTAT
TLETC g1 T8 —~fagme & oq §, o7
FIE 7 F1Z FEAT 9120 & 797 | 999
FT, FZ0T AEA g3 AAGA &, Hal-
UST F AN AT G, Igl ¥ A 9%
sfar ot @@ ol i TEifag
T A F1% T 2 fawfaer 4w #7
fear | g FIw & o g, @
At qT qE AT, AL AFF
a@erﬁ%mﬁﬂ%%%wmg
A TYTA HAT AT Feg FT TR THLTT
31 & AR qifafersr Aifea dwe 32T
I ATAaT E Femawa fan @@
£1 gt FT a1 g1

UF AT § FEA AR §, Mg AL
g9 & | qfeod GFeT A gTEAT AFR
FT TS T9T &, TANT FROGT 7 TSI
Al g, TaF 9 & 9 § ATOH
FATT O {97E § ) Wi Agatdl 3%
qfsqts FFT F ATH T—F B
F a1 FIAT g1 afead FFET
AT FTAT ATET §, I8 AT THAST X
fifse sar wafes fFe< & g7 w4
ATE & A1 TF HIET X | AL AT HIE
FT THETATHY ITET & a1 27 98 WY IR
F &1 darT §, AfwA ofs Jwe &
AT 9 Wizaz IS 1 AiEA9 i
q ZAFTE FE@T AT 94 JF2T F1 A
AT OF IS AT #1917 & | & fAare
v § 1 & feurae S_w T Av |\ aw
5 949 § I 919 %I 9veT g1 @r &,
fewraa W_w g FE @ F A
99T & FICGE, TF A FT FTL@AT
a1q aferw JFT F TOC | oqT Y
| WA ¥ al A—-fred qH
ww TE 3-—oredd & fw gerd
fFar 1o s T W1 AT &
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A& Fgal @ F afern aweT |
grm i+ At afsws T § w9 69y
FA10R GET TG @, WA AT H AT
TG 3 ; FWIE T Hater F7A1 €
AT T AW FY ATT AT | FHT
ge %1 Hiedeurar At g ) qgi we-
ATz MR & fau g i fafeew
7o A TE, ST HTH TR TF ATZAE
zesfeafass 1 % fagr war, & 78 77
3T FrEaT F——FER FEST T g~
f fagem a1 fear air, G @ g @&
faean &1 7 four @, s wwEy &
& fagen #7137 TeSrE B, AfFT gt
FTH % g F q78, ATSET o & a7
HEN % WY "9 997 §¥ f@r | 9
yiEde ¥ | FE gy, q1 gfErE
qFTT & F4 AT, 100 FAUS, 80
FUT &Y ST S qTlw TG FY AT
#Y aEtensl &7 afg g1 =W o f§
AL Trferdt AT &Y 8, T AT FA
HIT A FA 30 1 a1 [62 59 ama & foo
¥ g | AT gare § 5 9w
# 93 §, ot ot 43 2 Wigvew a9
F faq ) A AAY S ) SET T AW
AT AT &3, fewr o A arferdt
qET 2, T AN WA § WX AW AS
&, Hgar ot 43 § Su a3y foez ®, Afwa
qEHT AFE TG AW AT §, I8 T
g ¥ A1fgy | qgT AAgET 1oAY
AT AL E, AN GF WO THA A
foray, ot 9 U R S AW E, Fue
¥ fag &2 g, wfe @ g aF e,
ANT-AT qEH A UF-TF TAZERE F7q
7T, A AW AT AT THA @ |

UF T AR A FEAT AGATE
oY SqawmEta : ATIHT TRA L AT

st ggo o fam : I TW WX
Zrfore | gaT OTEt & g R & 7 @ife
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st sagamfy ;@ ST 9TET T 99T
10 fase 4

=t gao o fam : WA, vF aw
SIYT FFAT ATEAT E, EHIT WIS T TR
HOTE FT | THH S HFBHAT FY
Tt & | FUGT gH AN 36 a1 F7 AW

Fq @ o &V seEifeaes o e
T

s} srpaT ol W (s w3w) e
e ana fafsez w35 3

st gge oo fw : w3, TEAC
HFERAT TQ TAT § | A AT TEA AT
Fo Ueo A 7 U fHaT 5 1967
H ¥ 45 F9XAE 6 29 27 H faoreq
off, widt §LAA W F A% AT AT
2 FTAY, 1969 T& UF ANG TET |§
fastelt o1 Sraey, IEr 55 AL A
wiEt § faseit 39 &1 qwar e, ardi
TGT | AT Y HEALY v AUy,
afea 39 B T SARY G AT g ) 45
AT ¥ I FT 9467 gEAT AT 70
TR EL &) aS A g 5 25 g9
TiEt § fasent A gE & o A, @
gt § I Tg HHTT TR F @Y
g W &Y F gAIET aF AT FO
FTIF FT | IqF QT AL FE FLAT
TIigT AT, 777 @Y AT

zq yfsrrger § Fgr war g s
AfEfFdnT AW TE g9 oW
AR FT 7Z g, 99 g9 I glawm
1§ F gar g fF oaewe &
FEW TH 1T § A 92 F AT |
Tg B AR SRS
7% fader 2 amdaT F1 el FTOF,
T w7 39 F7 oF fawm o @ty
F{, a1 #7 ¥ 77 w9 afaaieras
% fa smuFn FedEe W AT 37 A |
AT FEHTT I a1 q12 59 QAT |
gy &, Afew F sear g 5 s o
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[t are Sofrst]

FG g AT A6l g 1 & safae e
FIE FT ATATS TEN F7 % 9 OF FFHAT
T @Y § R w AT Y A T, A

T AT F£1 Ar fawer fawd Ay
2
@ |

Flzargwe #1 2f@d % aar I § |
Fg7 7 5 wfzaeat £7 qlm $€y
TS 21 T, faaEr a9 ag e el
f& AT dredMT agd SATeT 1 AT |
s fafrex @z & qfed & #1
wigEa Ffrargse 1 S g o,
Tz Ty 7 anafaw fafs g g
wfzerea. SIeFmT A1 @ arE 9ISt
g1 a1, FfFw wiedrsoe Ferowy 5§
AT U AT H T 441 AT 7 39D
IR T AT FRNAR § % a8 9
qTT, 71 A9 { wfedArgwR 9T AT
M VEr g ST ggr wriwEaw ¥ @
gz 9T fraET #1 wfeemgae faw
Tl g AT FFEd T A AW A OFW
25 WIEEl SATET FHA 9T HEATgee
g ggt fAa wWr 20 oF & s
FZ FC T ATAT A THATH T

«ft ggmwnafy : ox 7z 7 ¥
¥ w3 |

o gEe o faw : AFg wr T %
et frvree TR & S99 H 9 g
fufaeas & agt va T faar | 7 Jw
FT WaTd 9 qNT UX q&HqT AT
&1 o femraw waw #1 gfafafunss
agt s ar, g fafeee 7 frer ot
g ¥ F g germsfo @F faare
¥ @ & 5 a7t wwegs fawar wnfyw
1C R (A S O O (<
f& smY SuET wigAfwEe anfafady
TEl %, a1 @t & afvee el F o
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TRATTH § ATY AT AW 7 g E S
FV A F =22H T § =hen &7 A0 gqE
HIT FT AT UATT 2 7 AT AT oA
SFR fad 9w a1 gaEr wgs fon
T | FIT AT AHT F a8 fgewrfor geit
fe femram w2 o7 A4 |17 @97
®T HFTEAT FOT T qGT AT AR
T FFH YT FIVHIX FT FEA AT
amafafer @ 29 gu, W Rege & W
TRl § A1 H1E HTCw T § o fgmre
s3w /Y, foaF fF goar @y ofn
AR #7F gar ¢ 3@ &1 @A 25
#) e § A T §, I D Rege
i T & ST

7wl F qT9 § IJuwnta
Teafy A Y aFAR qY AET W,
JAfF 70 TR F @F &Y FIAT FEAT

g 7 9w @ 1 zw fmm |
W@ AT A G, A AT ARE E AT A
72, afa a8 Tt F0 o9 §
SraEy | qwEw & ag e wszafa &
srfrwTeor ® A€ ey

SHRI G. R. PATIL (Maharashtra) :
Mr. Deputy Chairman, Sir, in the last two
days T heard many speeches in this august
House. But I am sorry to say that there
were very few speeches which referred
to the President’s Address, Though every
hon. Member in this House i entitled
to criticise the Government’s policies, 1
found that only political things and per-
sona} things were spoken more and more.
1 personally stand to support the motion
of thanks moved by my friend, Mr. Arjun
Arora, and supported by Shrimati Lalitha
Rajagopalan,

The President has quite rightly described
the period of the sixties as one of trials,
tribulations and aiso of achievement, It
should not be forgotten that since the at-
tainment of independence, this country has
made tremendous progress in various fields,
particularly in the fields of industry, agri-
culture, science and technology, education
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apd arts.  Unfortunately we are in the habit
of comparing our development with the
developed countries in the world. There-
fore, we feel that whatever be the achieve-
ments of this country during the last 20
years, particularly during the last 10 years,
more has to be achieved. T do entirely
agree that more has to be achieved. But
at the same time, we should take into
consideration the circumstances under
which the Government had to face so many
difficulties, particularly the two successive
years of drought and the two wars. In
spite of these achievements, some of us
feel, becausc of some political motivations,
that the Government has not done any-
thing for the promotion of the welfare and
well-being of the people of this country,
For this T can only say that we forget to
take into account one thing, I know that
we are tempted to compare our develop-
ment and progress with the development of
countries like Japan and West Germany,
I have also visited Japan, West Germany
and these advanced countries, Japan and
West Germany have come out of the ashes
and made tremendous progress during a
period of 15 years. What is the reason
behind this? The reason is that the people
there in those countries have been working
sincerely and honestly and very hard for
a sustained period of 15 years, What
about our country? In Japan a worker
works for eight hours for his own salary
and for four hours more for the cause of
the nation, Can we do this here in our coun-
try? In Germany ajsoIhave seen workers
working for 12 hours zealously and that,
too, on whatever salary or wages paid to
them, Here a new concept is coming up.
Therefore, if we want our country to be
rich and prosperous, we should be pre-
pared to undergo sacrifices and sufferings.
1 have not heard a single word from any
of the hon. Members about sacrifices and
sufferings except in the Address of the hon.
President.

SHRI 8. D. MISRA: We are suffering.

SHRI G. R. PATIL: I personally feel
that sacrifices have gone with Mahatma
Gandhi and Nehruji. We never think of
these things. We want all things to be
done by the Government. Every time we
look to the Government for any particular
thing. I am quite sure that, as the President
has rightly put it, if we follow the path of
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suflering and sacrifices and hard and de-
dicated work, then what has been achieved
in Japan and West Germany can be achieved
in this country also. But unfortunately
the atmosphere prevailing in our country
is different from the atmosphere that is
prevailing in these developed countries.
What is the atmosphere here? We want
more wages for less work. Less work and
more wages is the order of the day . There-
fore, we cannot have moie and more pro-
duction. 1 do not say that the labourers
should be denied their rights. But when
a country which is poor wants to become
prosperous and rich in line with the other
countries, you must not forget that those
countries have also suffered a lot. It
took Russia 40 years to come to the
stage where 1t is today. What about a
country like India? It became free only
about 20 years back and is going through
so many difficulties. It is a country of so
many castes, religions and languages. And
because of these disparities there is not a
single thing in common. Tt is very
difficult for this country to bring
about all the things that we want in such
a short time. Therefore 1 would tell you:
ask not what the country can do for you;
ask what you can do for the country. And
this is what is required today and unless
we do all these things and unless everybody
contributes his mite for the welfare and
prosperity of the country, the country
cannot progress and 1 am afraid all this
wrangling, whether it is the Syndicate or
the Indicate or other political party, will
be of no use for the progress and better-
ment of the country.

SHRI S. D. MISRA: You are mentally
in the Syndicate.

MR. DEPUTY CHATRMAN: Please do
not disturb him. He has got very little
time at his disposal.

SHRI G. R. PATIL: Sir, the President
has rightly mentioned that in the field of
agriculture the country has made progress
and there is a green revolution. Now we
have crossed a hundred billion tons of
foodgrains and this is a rare achievement.
Unfortunately we do not see what we have
achieved. We always feel that what we
have achieved is not much. I know when
Ravindranath Tagore wrote the Gitanjali
he was little known in this country. But
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{Shri G. R. Patil]

only when he was awarded the Noble Prize
that this country came to know of him and
started saying here is the great son of India.
Similarly only some foreigner, eithera
Russian or an American or some other
countryman, comes and lauds and appreci-
ates the progress that this country has made
in this period that we realise that we have
really made some progress. I do under-
stand the right of Members to criticise the
Government. But that criticism should be
healthy and comnstructive. Unfortunately
that sort of criticism is not there. Every
party is trying to see that something ap-
pears in the newspapers in its favour so
that the people will support it in the next
elections. We have got an eye on this
next election. Elections do come in thie
country because democracy is going to
stay in this country for ever, as long as the
sun and the moon shine on this ecarth.

Therefore, as far as elections are concerned
we should not sorry about them. What
we should worry about is how to eradicate
poverty and backwardness and other things
Here while lauding and appreciating the
work done as far as agricultural produc-
tion is concerned. I would like to say that
the prices of agricultural commodities must
be fixed by the Government. The Govern-
ment has taken some steps as far as the
prices of wheat, jawar, paddy and sugar-
cane are concerned. But as far as other
commodities are concerned, particularly
cash crops like cotton and oil seeds, unless
their prices are fixed, the agriculturists
will never get the benefit. It is common
knowledge that whenever the farmers take
their produce to the market, generally the
prices fall down; and when the commodi-
ties have been purchased by the traders,
then, after some time the prices rise and
therefore, the benefit out of it goes to the
traders and the farmers never get the fruits
of their sweat and toil. Therefore, 1
humbly request that the Government should
take some steps to see that prices of these
commodities, particularly cotton and oil
seeds, arc fixed and those prices should be
declared before the sowing operations so
that the farmers will come to know that if
they produce more and more of a parti-
cular commodity, they will get higher
returns. Another thing I would like to
mention is that as far as oil seeds or any
other agricultural produce are concerned,
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this forward trading should be banned from
this country. T humbly request that the
Government should implement the econo-
mic resolution that was passed at the
Bombay session of the All-India Congress
Committee.

As regards other requirements of the
agriculturist, particularly the long-term
and short-term finances, a disparity is still
being made. The industrialists are being
given money for 20, 30 years even at 1/2 per
cent rate of interest. But what about the
farmers? The farmers are never advanced
money at less than 10 or 12 percent rate
of interest and that too for a period of only
10 or 15 years. Inall the developed and the
developing countries like Iran and others,
I have seen the Government advances money
for a period of 25 to 30 years at 1/2 to 2
per cent rate of interest. Why is this dis-
parity here in our country? This disparity
is not there in other countries. You know
the uncertainty of the rainfall. The far-
mers have to face so many difficulties. After
having a good season for three consecutive
years we are now having some improve-
ment. But we do not know the next year
may turn out to be a bad year and we
may not get a better crop. And this has
to be faced by the farmers. When the
farmers get no further loans, when they do
not get anything on the crop, even then
they will have to pay back all the advances
that they had taken for agricultural produc-
tion, 1 feel the Government has not made
any provision regarding the conversion of
such loans which the agriculturists are not
in a position to repay because of drought
or unfavourable season. Their loans
should be converted into long-term loans.
But at the moment there is no long-term
fund, and therefore, that is not being con-
verted and the farmers are made to pay all
the amount of loan in the next year. There-
fore, the farmers can never come out of
their rut and their debts are ever mounting.
My honourable friend, Mr. Phool Singh,
has mentioned that the debts of the far-
mers are mounting and therefore some steps
should be taken and a long-term fund should
be provided and made available to them
through the Central Government coopera-
tive banks or through some other banking
system. The Reserve Bank of India should
come forward and do something. But this
is not being done.
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Regarding fertilizers and other requisits
things I would like to say that the cost of
our ferilizers is the highest in the world.
Even Pakistan supplies fertilizers at 2 much
lower cost. Unfortunately the subsidy
which was being given, has been done away
with on the ground that the subsidy was
utilised not by the poor farmer, but by the
rich farmer. Not only that. As if to
add insult to the injury, excise duty was
gain levied last year. I humbly request
the Government to come forward now at
least and do away with the excise duty that
was levied last year on the fertilizers.
Fertilizers, pesticides, and other things
should be made available to the farmers.
Proper irrigation facilities also should be
made avaifable to them. I do not know why
there is disparity even in the case of electri-
city supply. There 1is a talk of electri-
fication of rural areas in this country, whe-
ther it 1s 45,000 or 1 lakh villages, whatever
it be, My honourable friend, Mr. Misra,
might have some grudge over it. But
one thing is true that there is so much of
disparity regarding the rate per unit of
electricity supplied to the farmers for agri-
cultural production. Unless thereis gre-
ater and greater agricultural production
this country cannot be industrialised.
Therefore, I would say that all these things
should be taken into consideration.

1 welcome the appointment of an Agri-
cultural Commission even though itis
coming after a period of 40 years. I hope
the Agricultural Commission will take into
consideration all these aspects.

Then I come to crop insurance. There
is a long standing demand in this House
and the other House, but it is not coming
up, 1 hope that at least during this year the
Crop Insurance Bill will be passed by both
the Houses.

Before I conclude I want to make one
or two points about the demands of Ma-
harashtra as far as irrigation is concerned.
As you know Maharashtra is having only
7 per cent of irrigated land. There are so
many irrigation projects which have been
submitted to the Government and which
arc not being finalised and sanctioned.
So far the Dudhganga and Varna projects
have not been sanctioned. They are very
vital and important projects and they be-
nefit lakhs of people. They can irrigate
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some 1 lakh 34 thousand acres of land.
But thcy have not been sanctioned so
far. I would earnestly and humbly re-
quest the Government to take necessary
steps and see that the Dudhganga and Varna
projects ar¢ undertaken immediately, I
just want to say one more thing before
I close. I must congratulate the Prime
Minister on solving the Chandigarb issue
in such a fine way and even the President
has made a mention of it in his Address.
He says that the solution that has been
found out for Chandigarh is just and fair.
I know that some friends likc Mr. S.D.
Misra and others may not like it, (Interrup-
tions, But, Sir, the border dispute between
Mabharashtra and Mpysore has not been
mentioned at all in the Address. Of course
I am very happy to not¢ that the Prime
Minister is seized of this problem and some
solution will be found expeditiously. As
far as th¢ Marathi-speaking people are
concerned, for the last 14 years they have
been agitating for this. I am very happy
that a decision is being taken outside the
Mahajan Commission Report. For the
last 14 years almost three elections were
fought and won on this particular issue. It
is therefore that I say that all the Marathi-
speaking villages in the taluks of Chikodi,
Athni, Supa, Halyl, Khanapur, Santpur
and Bhalki including Belgaum city should
be forthwith included in Maharashtra.
Thank you, Sir.

st Ao Fo  ARNIART : HAAT
STAAM AERy, foqHr wusT AH
ff St F yeR @ wAwar § 6 A
gt &1 afewmm &) qed
75 & & o @ & o e afifeafay
§ wedfd o7 ag FE G g
qTA TS 2, IA% WA A 9B & A
SATET FAEIT AGY FT AT AT 3
qf Ag Wi g3 # faqw freem o
T8 g€ & 1 e sy giY & o A1
AT T T S 9 T T &Y ) A &Y,
59 17 7 G 99 W g, SuET
HITHT 9AT ATIHT AT ST TAT G
fF 3o ¥3W & e A MAAT F
TSH FT AGT 9T ST FH |
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st ggo Fo faw: wg gl
M AT E

st g ww (3foror) o wmEr
& At AT )
st Alo Ho ARIAGT : T7AT AT

T & ATT UF IKI A FAIT AT
T fF 7 Ao 7 sod et wom
| aaar & oareaa § W AWT gAr
g & fol oF aEr @ Sq7 g1 aar
2 ; FifE Ty 97 qeE & feawar
g & ; T WU ¥ IR &8 A714-
FET FIAT HfsT g AT 7 | TE A
Aam faga & f odr ofdfesfs &
SR WA § F1E a9 qAT-se afee-
&I YR It fEaar 7 asfeT e al
aw Y gafq gfea gy sy & 1 Sar B
qrmET ATty S § #7r, o gEny
soEAY & fad areafas @ 4ar 8
T e #E [ wEA HE qlE AT
JZT F I T4 ...

st AW : AT F TaET AT9ET
TEHE

Y Ao Fo NFIAFT : AT F[ AIT
# AraAl ga1F & F1E g2 @ A9 &,
qrIFT WA R TTT T oq1AT &, W9
ghramor & 97 3§ 1 6 UE FEAT ARAT
a7 f& 91 IEW FATAT TAEN I A
AT 97 AIIFIT A, AT T
T 1 FTw AR A wafa 2, A1 IWA A
H AT FA FOTSH F AT 7 AZT T
fafredt 1 97 gar @ FE gHQ AT
FT 9% JAT

(Futerruption)

st gaawmEfa ;. AT AT oew
CASIEDN

S Ao F o AWAAFT : A1 TZ AT

§ gare 3w & {9 g=r &dw & | JEr

7 fqarz gar IaAr g=and #1 AfRd

TRATYA SABHA]

on President’s Address 224

a1 gAr eIafy faasme
I wig zwrer ar a2t FihE ZAR
qET & qeqet W@ qF & | AfFT 7 570
S qEY 99 F% 5 a8 #F =3 w0
7 a1 g ‘Tz oars adET eAw |
&1 gt gt F T 38 a9
T4 T | g1 FAT GF FFI g UF GRF
T |

T a%g ¥ 7 FgO % ot g AT
oo 7Y #= a1 £ St g2 Aofeee
g Az #19 & | 7fHT § qAma g o aa
Z, 8% ATAA AXT AT FHT F 1 TR
7 q gH AT | qEr AeIETEE
fa=mre # #1 spavgdar g # A
A9 Fg W7 F@Ar g3 {5 #AEr a9y
wfar &, st wfFar SAgEF anast
UF 37 F 9AY, UF §5F F AT FAT
AT Y 2, FAadr STy w1 AT A8y &1
7% ITET AT fagia & % aw & siwy
JUTFAT IOF FU, AT & TGT F
7 9T FU, FFAIETEE €T F Fg
SEgaTYT BT AT AATAT HqT 7T
TR T | A TIT qUAT 2L & IR
ST A @ g A g fag geba
F1 feafq 7z & &% g7 99 9x emra AEY
T I §O T T8 w2 F emw &Y
AT FATT FIAT FT (7077 $3 1 Gferegr
¥ ¥ g F1E a2, I GO FE
#1 GiqETT F AGAT FEATET FIA FT
fggrz & 1 wiT afgam agw Afvw,
Tg § qAA €FT § AT ITH B 15
Wt g7 ifste, 12 s 3ay sl
gfawre g a1 9 g, aafq &
sfasre d@d ar 7 o=, wfFT e
st dfquw fg =v 7 2, 39 afagm
FT IFEET T F AR A F IqHT
af AT RET FL Z T FA AT SO0 |
AT FEAT TANT Ioq g TOFA,
ney fiqq qiTE, @ 9 a9y fAEe
FE7 {7 oF avv o fare €9 fF e
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et @t us qiiafewd ferwadr @An
X S fF 57 aWH wesr #T e
& ; Fifr gz onfa sterT-oraret opet fepraran
&1 g FeEwady fFad Fga 2, gaaT
frotr &7 dfso 1 sT e
feaFy w2 a7 @ T fww L § geAr
FTEAT § ATIR G FT AETAHI, T
FTFET P AL, FAT IEF UEA AT
HATCETT o, FAT age fageit & o | afwa
fazoft &1 F1 a1 9T fawar 42 2
I FAr gER &R0 &7 SO0 Ty wAT A7
FAET IF G | a1 TEFHT AT {
IHET ® 1% faug ga7d g, 39%7 feF9-
AU F ®1E wATE [AHTHAAT TSI

ol § ATqqT AT 41, d9g =0
TEIHIA AT &1 @I 2 | gl R
1A F¥ 21 T A, T ZE w08 fAy
Trofa o o1 gy 747 71 fast avafa
oY, ST TS HT SHe FT &7 1 379 q17
TG I ST T, AT A qvag
THT IAF] fasell & 9 I31T 9,
o A2 TART TSIFIA GIEAT FEA €
TNFAT foadr AT £ 1 FAT T« AT
ST 7 ST FT &N STEHAT BT 2
A F TTFAT FI FT ATTHTT TR
2\ |1 7g ST AAT-AAT wed UH fAEwrn
STTAT 2, & SA% aTd 7 F7S FAT ALY FIAT
FTEAT | 947 &7 UF aOF A qEHIm
F1 TS | gT I 3 & Igva A {5
w3 & faa g fore foar 2 | wredis-
FTA F FYL AT AT AT T TE AT
T AT & FEr AT | AT ST A RS
T8 q1q &1 ©qcz &7 fzar € fF 2w (T
qTg 99 H7 AW TEl ATRA | ZW
qE ATEN HE AN AZAT TG |
Ffear @ a1 7 7@ AT wigA A FiT
@, TAFT FS AATA TEr | A2 AFW
U% FAET @I FLF AA9" F @A
araraver AT & difafeF 3EeE
are € @ AT E | OF A1 o, AfRT 78
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A AATT FTAATE TG &1 qFAT |
zafad @ Fg &1 a1 5 29 @ & smF
5T g, A9 UF WG £ GMAT | A
{1 uw are fqum g1 9 arfer fF
Srfad £ wET AT 2 |

THI 9F17 & 39 gA 7fw=wr giar
F T F AT W & F g 7
it 3% 913 ¥ T & 1T @rT #wT
AATA AT £ AT FaA & FgAA qH
FIAT g, GFTATIAR AT FLAT 2 |

€ UF &1 A1 Fgar wrear g, fra
g faa 7 fors anfaz & fawar a1
g® & ¥ s gu;anfs gw agt
9T faar g0 W g | 5 Fgl 9T FH
TF AT EW ITEY W TR I gHTT
FTH AT T AT oamTd FEAT
ArEAT g T AT a8 gAr 3o A arfesT
FIE qFA TEET E, TG T F Iw o
HTHTT 29T 2 |

q AT FT A9 UF AT TG Ay
AT QURTAA F7A7 ATEAT g 1 AT A
FGIATLH 22 AT9IG & qea7o § Fifm
F J( T Ua T fafer 2 912 o FH7-
ITLAT AT Z | FZ FF917 190 03 HT TF
qsd qEE F fear qar oz, s zfaew
(Frfar) 7 AT g=A7 F1 @I AT
Z 1 T A REAE, THAAA, THAM,
G, FIIHIY, ITT TET A fag77 F1
TEATHT T2 & (7 & ®=q | fa@rar 741
2 foa aF= 7 &0 2 a1 W aR)
FY 03T AT agT F FHAT H T=AT BT
TETE WIGT 2 A ZHTL AT I
el & AT gL ALE § AA FIAT AT
2 W@ w9 gare 3w & yfafafy
TF F, 7 I TET T7 G AT @A &
fam oy sE 79 A S A7 6 fow A
§ ITET JqHTA {FA7 TAT A HA A
2\ Ffee (09 S A 0 T ' g
star & % gwie afafafadi €1 3@ 9%
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[* ATo Fo AFAAFT

qrE & &g fasamar wn SR FEl
&1 g | § Qe =ngar g 5 o gar
ST FAE o7 AT G, IAA AT FL
i ALY qATAT AT | ATEIT R [@T
AT G GATS GLHRIT A AT qF S
fagw ift sward ®, S9A SR FIL
FRAAT TE1 faer & 1 a2 a1 fad =re
3 & g, f9|d 3w 4 SAar Wag
giAt W\ gafw & 7g fAagw w5
Frzar g f 3@ a #r s afdeafa
qar g1 IS &, ag areaq | AW & UF-UH
Ffag ger W HFe ¥ oaqyr 49r
gIq g |

SHRI S. D. MISRA: He can continue
on the next day.

MR. DEPUTY CHAIRMAN: He will
take onc or two munutes. Piease finish.

SHRI N, K. SHEJWALKAR:
1 will finish as early as possible,

A g WIM Y] TF FFEFIL
famers 24T 2, S IR gWaa & forg
H I F IAW F forg a7 Wt @9
g, 98 a3 g o S wralt ) &, sed an
| F1E T Ol F A # 757
FY L 2 | AT HgT ST § T 4 {5
T grfee |ET T FIT L, 2F & FAT
2 T gum qeh & 7T AN AgAT AT
AT FIAT TEH AR & | F AT T
ff &9 T AZN ATET § | AfERA FIT
FZAT 98 & T 37 999 7 17 aF sqrafq
FAT FET HT TE 1 TS 22 T qF A9
FT % ATG AT JAHT FT UZAfT T T
TZ 59 QTR T IIOT F7 A& & HR
AT 29 &F FJATT & AT 9T IAKT T&AT
F ¥ fau g7 fyad 1 w@Ar Sraq
FY AZL FT | ST IHT AT AMEAT T 9
FT A9 fFE 7T 1 AT & 19 e
fararr ST Y 7 919 99 IqF AR
2 13T AT AF TH 1T FT G ALY
fipgr | AR ST F ATETT ATAT @Y
i 79T & fAU oF AT Fr T GIFAAT

[RAJYA SABHA]
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@Y, forad SHar #1 qATE F A w7 F,
ITEHT HX IHFT LA & TEN AT
AT 29 F@ ¢ fF 39 I & e ATl
AR GATTL 2 ST FH/TA F HTL0
9AF qrAa ferar ers gg g | 9 =@
SFT FT gAT T 3G FL IAF qTHA
fagtg @ & faarg ST &1 =T T9
AT STAT & | ATH EATY 3N F ATora F
fea & st faqan 2 o< Sa%! g 7@
F fT @ FTRIL T FIE T T fwar
TAR T & FE g@ gEET F 0

T AFTRIA & FAS-FAT TEAfIS!
F oIT YO F GATE 10 F ST A
FEl &, 9 =9 TH q F41 ¢ 7 foma
2 H Gl 1 AHEAT TgT Tek &A &l
ST | I TAT T 99 g faaT
g ‘2w { & AT F SATET THRT TAHT
AT T AT ® S7g a9 & 997 HT
ATHIT I AR K T F F 0 ifare
FT W F 1 we gafwm, fasvs
iy e aaifaat gra S qan
FF GIOF & UF 95 FTAHT KT 9 (57T
g F1 FFAT T L F Frattaa 5@
FT A far g 7 | ag FgAT [rE
g T weat FuT & A1 9aFT g T g |
FHIR S 1S oTE &Y grea g, d IA9
gt FTEAT g 5 F 3w avg o fH=iT
F¢ fr frod =17, @ av F oJa¥ gHA
T Ha9 § F7 &9 fFAT ) 7 913
TR F T H T F ) Al & g
=rear g i 57 ava 93 faane fear sa;
FifF T2 OF T THEAT § | A ST
g qrferE sferarT fred d@iF 912 AT
¥ Fx @ & fop ofsds GaeT § a1 s
e 1 STHAT 7S} & FF ATT ITHT
B &7 F AEY TAT TFT § A T12qT
g F gl T TN FTH 7 O %57
&, T 9T ATT IF G FT TSI AGT
3 £ 1 A1 § 7z fA¥ET FvAT e §
fF emT @ AT A A I faAqL %
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IS qIY | Seal § AT AF FT TAA
FY; FIF TZ VA AT NT9qF § |
ATST 9T H AGATE Tl g7 FAT ST @l
2, fore & Fa=TY agd a3 § | T
qq FEaft @y sAfor ggrar oA
& foro oY T A & | AT 0rw ofF SATaET
aa g & o St A7 Sy gwre 7@
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& T wEl 9T & F1gw § W do
WO FAF FIAT G |
MR. DEPUTY CHAIRMAN: The

House stands adjourned till 11 A.M.

tomorrow.

The House then adjourned at
ten minutes past six of the clock
till eleven of the clock on Friday,
the 27th February, 1970.



